PRINCIPAL BENCH NEW DELHI

IN THE MATTER OF:-

6509

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

Original Application No 687 of 2023 In re: Air Quality Index in various Cities

With

Original Application No 1228/2024 News Item titled "Lancet study links alarming

mortality rates to poor air quality 12 strategies to combat country’s air pollution

crisis" appearing in the Indian Express dated 13.09.2024

With

Original Application No. 646/2024 News Item titled "How Partial Combustion Fuels

Your Bad Air Woes' appearing in The Times of India dated 02.05.2024

Index

Sr. No.

Particulars

Page No.

1.

Action Taken Report on behalf of Central Pollution Control Board
(CPCB) in compliance of order dated 29.07.2025 in OA No. | 1-5
687/2023 with OA No. 1228/2024 with OA No. 646/2024.

2. | Annexure- A copy of Status of Action plan and source
: . . 6-8
apportionment studies in the 53 cities.
3. | Annexure-II A copy of CPCB communications dated 08.08.2025,
16.08.2024, 29.02.2024, 17.04.2023, and 09.01.2023. 9-74
4. | Annexure-III A copy of CPCB communications dated 01.09.2025
to RSPCB, PPCB, HSPCB, BSPCB, GPCB. 75-103

A
R

Adv. Amit Singh Chauhan

On behalf of Central Pollution Control Board

Date: 02.09.2025
Place: Delhi


SOBAN SINGH
Typewritten text
1-5

SOBAN SINGH
Typewritten text
6-8

SOBAN SINGH
Typewritten text
75-103

SOBAN SINGH
Typewritten text
9-74


1
6510

ACTION TAKEN REPORT
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No 687 of 2023
In re: Air Quality Index in various Cities
With
Original Application No 1228/2024

News Item titled ""Lancet study links alarming mortality rates to poor air
quality 12 strategies to combat country’s air pollution crisis' appearing
in the Indian Express dated 13.09.2024

With

Original Application No. 646/2024

News Item titled ""How Partial Combustion Fuels Your Bad Air Woes"
appearing in The Times of India dated 02.05.2024

1. The Hon'ble NGT (PB), New Delhi in OA No. 687 of 2023 along with OA No
1228/2024 and OA No. 646/2024 issued an order dated 29.07.2025, which inter-

alia states that:-

2. The CPCB is directed to ascertain and disclose the current status
of the source apportionment studies in the cities mentioned in the
above Chart where it was not completed till the date of filing of the
affidavit of the MoEF&CC.

3. The CPCB will take appropriate action/issue appropriate
directions to ensure that source apportionment studies are
completed in all the cities mentioned in the above Chart. Let the
report be filed by the CPCB within three weeks. The CPCB will also

ascertain how many cities out of 53 have revised their city action
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plan based upon the source apportionment studies and will
ascertain the progress of implementation of the city action plan in

the above cities.

In compliance to the above order of the Hon'ble NGT, action taken
report of this Respondent no. 3 (i.e. Central Pollution Control Board) is
given below:

2. It is humbly submitted that, out of the 53 cities mentioned in the matter, 19
cities are Non-attainment cities (cities exceeding National Ambient Air
Quality Standards (NAAQS), consecutively for five years) which are covered
under National Clean Air Programme (NCAP). Out of remaining 34 cities,
16 cities fall within the Delhi-NCR region and remaining 18 cities are

neither covered under NCAP nor under Delhi NCR region.

3. Status of 19 cities covered under NCAP:

a. Out of 19 Non-attainment cities (NACs), Source Apportionment
(SA) studies have been completed in 12 cities and are currently
underway in remaining 7 cities. Status attached at Annexure-I.

b. It is humbly submitted that in compliance with the directions
of this Hon’ble Tribunal in O.A. No. 681 0of 2018, city-specific
Clean Air Action Plans for 130 non-attainment cities (which
also includes 19 cities out of the 53 cities referred to in the
present matter) were prepared by the respective SPCBs/ PCCs.
These plans were developed based on the available data and

understanding of pollution sources in each city.
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c. That, refined City Action Plans are yet to receive from any of the

12 cities wherein Source Apportionment (SA) studies have been

completed.

. CPCBis alsoregularly following up with the concerned

SPCBs/PCCs under NCAP for the timely completion of SA
studies, with the objective of reviewing and refining City Action
Plans and prioritizing interventions based on the findings of the
SA studies. Copies of CPCB communications dated 08.08.2025,
16.08.2024, 29.02.2024, 17.04.2023, and 09.01.2023 are

annexed herewith as Annexure-I1.

. While refined City Action Plan has not yet been submitted to

CPCB, efforts are underway to identify high-emission zones
within the city, and targeted actions are being implemented to
address emissions from key sources in these hotspots. Moreover,
source apportionment (SA) studies conducted so far consistently
indicate that road dust contributes the highest share—ranging
from 20% to 60%—to PMio concentrations. In response, cities
are prioritizing strategies to mitigate road dust emissions as a key

component of their air quality management efforts.

4. Status of 16 cities covered under Delhi/NCR:

a. The Commission for Air Quality Management in the National

Capital Region and Adjoining Areas (CAQM) has developed a
"Framework for Development of Emission Inventory and
Source Apportionment in Delhi NCR" in April 2025. Based on
this prescribed framework, CPCB, in coordination with the
CAQM, is in the process of undertaking Source Apportionment
(SA) studies across the Delhi NCR region, including these 16

cities.
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b. That out of the 16 NCR cities, City Action Plans for 13 cities
were prepared in September 2024. Upon completion of the
Source Apportionment (SA) studies for all 16 cities, the findings
will be shared to support the refinement of the existing action
plans for the 13 cities; development of action plans for the
remaining 3 cities; and prioritization of measures for ground-

level implementation in alignment with the SA study outcomes.

5. Status of 18 cities not covered under NCAP and Delhi/NCR:

a. That for the remaining 18 cities—namely Purnia, Rajgir,
Ankleshwar, Vapi, Fatehabad, Kaithal, Kurukshetra, Sirsa,
Hisar, Bathinda, Hanumangarh, Sri Ganganagar, Bikaner,
Bundi, Churu, Dausa, Jhunjhunu, and Tonk—which are neither
covered under the NCAP nor fall within the Delhi-NCR region,
it is respectfully submitted that, in compliance with the
Hon’ble NGT (SZ) order dated 03.09.2024 in O.A. No. 159 of
2021, CPCB has prepared "Guidelines for Preparation of State
Action Plans" and communicated to all SPCBs/PCCs, which
also includes SPCBs/PCCs of the aforesaid 18 cities, to prepare
appropriate State Action Plan as per CPCB guidelines.

b. That, preparation of State Action Plan aim to finalize activities
requiring direct intervention at the State level, in accordance
with the ‘Guidelines for Preparation of State Action Plans’
issued by the Central Pollution Control Board (CPCB) and
identification ~ of air  pollution  sources  (Source
Apportionment/Emission Inventory) is one of the key

components.
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c. That, State Action Plans have been prepared by the respective
states—Bihar, Gujarat, Haryana, Punjab, and Rajasthan—
covering the 18 mentioned cities.

d. That the respective 05 SPCBs have been advised by CPCB vide
letter dated 01.09.2025to complete SA studies in their
jurisdiction and to prepare appropriate City Action Plans of the
cities referred by the Hon’ble NGT. A copy of the CPCB

communication in this regard is attached as Annexure-I11.

MW

(Pankaj Agarwal)

Scientist ‘F’

Central Pollution Control Board
02.09.2025



Annexure-I1

Status of Action plan and source apportionment studies in the
53 cities mentioned in the matte:

S City City Plan
Nc; State City SA Status | Plan Refinement
' Status Status
19 cities under NCAP
1. Bihar Patna Completed
2 | Himachal :
Pradesh Baddi Completed
3. | Jharkhand | Dhandbad Completed
4. Madhya
Pradesh Bhopal Completed
5. Madhya :
pradesh Gwalior | Completed
6. | Maharashtra [Navi Mumbai Completed Not refined, letter
dated 08.08.2025,
. Meghalaya | Byrnihat | Completed 16.08.2024,
3 29.02.2024,
' Punjab Ludhiana | Completed Prepared| 17.04.2023, and
9, _ Mandi 09.01.2023 issued
Punjab Gobindgarh Completed for refinement of
) ity acti I
10. Rajasthan Kota Completed clty action plans
Ongoing (at
11. Uttar Pradesh Noida . g 9(
initial stage)
12. 1Uttar Pradesh Khurja
13. Punjab Amritsar _
Ongoing (at
14.1 Maharashtra Thane completion
stage
15.\Uttar Pradesh|  Jhansi )
16.

Uttar Pradesh

Lucknow
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17. Delhi Delhi* Not refined, letter
Comp|eted dated 08.08.2025,
18. Uttar Pradesh| Ghaziabad* 16.08.2024,
Prepared 29.02.2024,
Ongoing (at 17.04.2023_, andOI
19. Haryana | Faridabad* | completion 09'01'2_023 ISsue
for refinement of
stage) _
city plans
NCR Cities
20.
Haryana | Bahadurgarh
21. Haryana Biwani
22 Charkhi
Haryana Dadri
23. Haryana Narnaul
24, -
Haryana Panipat Letter shall be
25. Haryana Dharuhera _ _issued for _
Being refinement of city
26. Haryana | Gurugram | initiated |Prepared| action plans after
57 completion of SA
Haryana Karnal study as per
28. Rajasthan Bhiwadi CAQM framework
29. Haryana Sonipat
30. Rajasthan Bharatpur
31 |Uttar Pradesh Gregter
Noida
32. |Uttar Pradesh| Bulandshahr
33. Haryana Rohtak Letter shall be issued for
Being preparation of city action
34. Haryana | Ballabhgarh | initiated |plans after completion of SA
study as per CAQM
35. Haryana Manesar framework.

Not part of NCR and NCAP cities




36.

Bihar Purnia
3r. Bihar Rajgir
38. Gujarat | Ankleshwar
39. Gujarat Vapi
40. Haryana Fatehabad
4l Haryana Kaithal
az. Haryana | Kurukshetra
43. Haryana Sirsa
44. Haryana Hisar
4. Punjab Bathinda
46. Rajasthan |Hanumangarh
ar. Rajasthan Sri

Ganganagar
48. Rajasthan Bikaner
49. Rajasthan Bundi
50. Rajasthan Churu
oL Rajasthan Dausa
52. Rajasthan | Jhunjhunu
53. Rajasthan Tonk

Letter dated 01.09.2025 issued to respective
SPCBs to identify air pollution sources with
detail quantification of emission sources
and appropriate City Action Plans for the 18
mentioned cities be prepared.

*NCAP cities covered under Delhi NCR region.
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Annexure - |

L' FE ER- U UL E L E L ACIE]

l CENTRAL POLLUTION CONTROL BOARD
Lifestyle for TIERYT, 99 T4 Sierary URads W36, ARG WReR.
Environment MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA.

EMAIL
EQ-11099/8/2021-AQM-HO-CPCB-HO-Part(5) August 8, 2025
To,

The Member Secretary
(As per the list)

Sub.: Submission of latest status of Source Apportionment Studies and to

submit Peer Reviewed Source Apportionment (SA) Study Reports -reg.

Sir/Madam,

This has reference to CPCB letters dated 09/01/2023, 17/04/2023, 29/02/2024, and 16/08/2024

regarding completion of SA studies and to refine city action plans based on SAs finding.

Further, Hon’ble National Green Tribunal (NGT) vide order dated 29.07.2025 in the matter of
O.A. No. 687 of 2023, has directed for submission of the status of the SA studies and revision of city
action plan based upon the finding of the SA studies.

As per information available with CPCB, SA studies have been completed in 79 cities, out of
which 45 reports have been peer-reviewed, while studies are under progress in 51 cities (Status attached

at Annexure-I).

In this regard, SPCBs/PCCs are once again requested to submit the updated status of SA and
carrying capacity studies in the format provided in Annexure-II, latest by 14.08.2025. Further, as
communicated earlier, city action plan needs to be refined and implemented as per the findings of the
SA studies.

Yours faithfully,

o

(P. Agarwal)
Divisional Head-AQM

“qRersT weM gt 3TSj+ +R, feeedt - 110032,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
G XHIY /Tel : 43102030, 22305792, AT /Website: www.cpcb.nic.in
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The Member Secretary,

Andhra Pradesh State Pollution Control Board,
D.No. 33-26-14 D/2, Near Sunrise Hospital,
Pushpa Hotel Centre, Chalmvari Street,
Kasturibaipet, Vijayawada- 520010,

Andhra Pradesh

The Member Secretary,
Assam State Pollution Control Board,
Bamunimaidan, Guwahati — 781021, Assam

The Member Secretary,

Bihar State Pollution Control Board,
Parivesh Bhawan, Plot No.N-B/2,
Patliputra Industrial Area,Patna-800023

The Member Secretary,

Chhattisgarh Environment Conservation Board,
Paryavaran Bhawan, North Block,

Sector-19 Naya Raipur — 492 099, Chhattisgarh

The Member Secretary,
Gujarat State Pollution Control Board,
Sector 10-A, Gandhinagar — 382043, Gujarat

The Member Secretary,
Haryana State Pollution Control Board,
C-11, Sector 6, Panchkula, Haryana 134109

The Member Secretary,

Himachal Pradesh State Pollution Control Board,
Him Parivesh, Phase-111, Below BCS, New
Shimla, Himachal Pradesh 171009

The Member Secretary,

J&K State Pollution Control Board,
Shiekh-ul-Campus, behind Govt. Silk Factory,
Raj Bagh, Srinagar-Jammu and Kashmir

The Member Secretary,

Jharkhand State Pollution Control Board,
T.A Building, HEC Campus,

P.O. Dhurwa Ranchi —834004, Jharkhand

10.

The Member Secretary,

Karnataka State Pollution Control Board,
Parisara Bhavan, 4th& 5th floors,

Church Street, Bangalore — 560 001, Karnataka

11.

The Member Secretary,

Maharashtra Pollution Control Board,
Kalpataru Point, 2nd — 4th Floor,

Opp. Cine Planet Cinema,

Nr. Sion Circle, Sion (E), Mumbai — 400 022

12.

The Member Secretary,

Madhya Pradesh State Pollution Control Board,
Paryavaran Parisar, E-5 Arera Colony

Bhopal —462016, Madhya Pradesh

13.

The Member Secretary,

Meghalaya State Pollution Control Board,
Arden, Lumpyngngad,

Shillong — 793014, Meghalaya

6519
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14. | The Member Secretary,
Nagaland State Pollution Control Board,
Signal Point, Dimapur, Nagaland — 797112
15. | The Member Secretary,
Odisha State Pollution Control Board,
Paribesh Bhawan A-118, Nilakanta Nagar, Unit —VIII,
Bhubaneshwar — 751012, Odisha
16. | The Member Secretary,
Punjab Pollution Control Board,
VatavaranBhawan, Nabha Road, Patiala, Punjab
17. | The Member Secretary,
Rajasthan State Pollution Control Board,
A-4blnstitutional Area,
Jhalana Doongri Jaipur — 302004, Rajasthan
18. | The Member Secretary,

Tamil Nadu State Pollution Control Board,
No. 76, Mount Salai, Guindy, Chennai — 600032,
Tamil Nadu

19.

The Member Secretary,

Telangana State Pollution Control Board,
Paryavaran Bhavan A-3, Industrial Estate,
SanathNagar, Hyderabad — 500 018, Telangana

20.

The Member Secretary,

Uttarakhand Pollution Control Board,
Gaura Devi Bhawan,

46 B IT Park Sahastradhara,
Dehradun,Uttarakhand- 248001

21.

The Member Secretary,

Uttar Pradesh State Pollution Control Board,

Building.No. TC-12V,

VibhutiKhand, Gomti Nagar, Lucknow— 226010, Uttar Pradesh

22.

The Member Secretary,

West Bengal State Pollution Control Board,
ParibeshBhavan, 10A, Block-L.A.,

Sector 111, BidhanNagar,

Kolkata - 700 10, West Bengal

23.

The Member Secretary,

Chandigarh Pollution Control Committee,
Paryavaran Bhawan Madhya Marg,
Sector - 19 B,Chandigarh — 160019.

24,

The Member Secretary,

Delhi Pollution Control Committee 4th
floor, ISBT Building,

Kashmere Gate, Delhi — 110006

11
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Annexure-I

Latest Status of Source Apportionment studies in Non-attainment and million plus cities

Status State Study completed in cities Peer reviewed SA/EI in cities
Andhra Vijayawada, Chitoor, Eluru, )
Pradesh Guntur, Kadapa, Kurnool, Vijayawada
Ongole, & Rajahmundry
Mumbai, Pune, Solapur, Nashik, | Mumbai, Pune, Solapur, Nashik,
Maharashtra | Navi Mumbai, Amravati, Navi Mumbai, Amravati,
Aurangabad, Kolhapur Aurangabad, Kolhapur
Gujarat Ahmedabad, Surat Ahmedabad, Surat
Bangalore, Gulburga, Hubli
Karnataka Dharwad and Devanagere Eangplors
Delhi Delhi Delhi
Madhya ;
Pradesh Bhopal, Gwalior
Mapdl-Goblndgarl?, Khanna, Mandi-Gobindgarh, Khanna,
. Patiala, Dera Bassi, Naya Nangal, - ;
Punjab ] . Patiala, Dera Bassi, Naya Nangal,
Dera Baba Nanak, Ludhiana &
Dera Baba Nanak
Stud Jalandhar
uay . Chennai, Madurai, Trichy &
Completed | Tamilnadu | p, o 4h ki
Jharkhand Dhanbad
Rajasthan Jaipur, Kota, & Alwar Alwar
Uttar Prayagraj, Varanasi, Kanpur, Prayagraj, Varanasi, Kanpur,
Pradesh Agra & Ghaziabad Agra & Ghaziabad
West Asansol, Durgapur, Barrackpore, | Asansol, Durgapur, Barrackpore
Bengal Haldia, Kolkata & Howrah & Haldia
Himachal Baddi, Damtal, Kala-Amb, Baddi, Damtal, Kala-Amb,
Pradesh Nalagarh, Paonta Sahib, Nalagarh, Paonta Sahib,
Parwanoo, Sunder Nagar Parwanoo, Sunder Nagar
Bihar Gaya, Patna, Muzaffarpur
. Angul, Taleher, Cuttack, Angul, Talcher, Cuttack,
Odisha Bhubaneswar, Balasore, Kalineanacar. & Rourkela
Kalinganagar & Rourkela ganagar,
Assam Guwahati, Nagaon, Nalbari, Nagaon, Nalbari, Sibsagar, &
Sibsagar, & Silchar Silchar
Uttarakhand | Dehradun
Meghalaya | Byrnihat
Chhattisgarh | Bhilai, Korba, Raipur
Andhig Vlshakhapa'tnam, Anantapur,
Nellore, Srikakulam,
Pradesh ..
Vizianagaram
Badlapur, Akola, Chandarpur,
S4/E] Jalgaon, Jalna, Latur, Ulh
k Maharashtra | (& 820m, -aina, Latur, Lihasnagar,
wor Sangli, Thane, Vasai-Virar &
under N )
agpur
process Gujarat Vadodara, Rajkot
Jammu & 5 )
T Jammu & Srinagar
Uttarakhand | Kashipur, Rishikeh

12
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Nagaland Dimapur, Kohima
Madhya Indore, Jabalpur, Ujjain, Dewas
Pradesh and Sagar
Punjab Amritsar
Chandigarh | Chandigarh
Jharkhand Jamshedpur, Ranchi
Rajasthan Jodhpur, & Udaipur
Sangareddy, Hyderabad &
Telangana Nalgon ds D B
Anpara, Bareily, Firozabad,
Uttar Gajraula, Jhansi, Khurja,
Pradesh Lucknow, Moradabad, Noida,
Raebareli, Meerut, & Gorakhpur
Haryana Faridabad

13
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Status Source Apportionment Study

Annexure-II
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= S, LiFE ( QMW Seara ugwur T s
-?ﬁ:ﬁ.?s N’/ o Wumwm & CENTRAL POLLUTION CONTROL BOARD
f"! N Bttt e Emm EterRT, o Tel e, Tie dArer, AR e
chB MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA
EMAIL
EQ-11099/8/2021 -AQM—HO-CPCB—HO—Part(S) August 16, 2024
To,

The Member Secretary

(As per the list)

Sub.: Submission of latest status of Source Apportionment  Studies and to

submit Peer Reviewed Source Apportionment (SA) Study Reports -reg.

Sir/Madam,

This has reference to 16" meeting of Implementation Committee held on 03.05.2024. As you
are aware that source apportionment studies are undertaken by cities for identifying and quantifying
different sources of air pollution in 131 non — attainment and million plus cities. CPCB has already
communicated to all SPCBs that SA/EI studies to be taken up in the non-attainment and million plus

cities and final peer reviewed reports to be submitted to CPCB.

As per information available with CPCB, SA studies have been completed in 50 cities, under

progress in 80 cities and in tendering stage in 01 city (Status attached at Annexure-I).

In this regard, SPCBs/PCCs are requested to submit latest status of Source Apportionment
Studies as per Annexure-11 by 20-08-2024. Further, as already communicated, SPCBs/PCCs need to
get Source Apportionment studies of non-attainment cities, completed expeditiously and refine align

the city action plans as per the findings of the SA study at the earliest for effective achievement of

particulate matter reduction target.

This issues with the approval of Competent Authority, CPCB.

Yours faithfully,
N

(P. Agarwal)
Divisional Head-AQM

aRaer wem' gt 3N WK, feeeit-110032

Parivesh Bhawan, East Arjun Nagar, New Delhi - 110032
LA/ Tel: 43102030, 22305792, W/Website : www.cpbc.nic.in

15
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The Member Secretary,

Andhra Pradesh State Pollution Control Board,
D.No. 33-26-14 D/2, Near Sunrise Hospital,
Pushpa Hotel Centre, Chalmvari Street,
Kasturibaipet, Vijayawada- 520010,

Andhra Pradesh

The Member Secretary,
Assam State Pollution Control Board,
Bamunimaidan, Guwahati — 781021, Assam

The Member Secretary,

Bihar State Pollution Control Board,
Parivesh Bhawan, Plot No.N-B/2,
Patliputra Industrial Area,Patna-800023

The Member Secretary,

Chhattisgarh Environment Conservation Board,
Paryavaran Bhawan, North Block,

Sector-19 Naya Raipur — 492 099, Chhattisgarh

The Member Secretary,
Gujarat State Pollution Control Board,
Sector 10-A, Gandhinagar — 382043, Gujarat

The Member Secretary,
Haryana State Pollution Control Board,
C-11, Sector 6, Panchkula, Haryana 134109

The Member Secretary,

Himachal Pradesh State Pollution Control Board
Him Parivesh, Phase-III, Below BCS, New
Shimla, Himachal Pradesh 171009

]

The Member Secretary,

J&K State Pollution Control Board,
Shiekh-ul-Campus, behind Govt. Silk Factory,
Raj Bagh, Srinagar-Jammu and Kashmir

The Member Secretary,

Jharkhand State Pollution Control Board,
T.A Building, HEC Campus,

P.O. Dhurwa Ranchi —834004, Jharkhand

10.

The Member Secretary,

Karnataka State Pollution Control Board,
Parisara Bhavan, 4th& 5th floors,

Church Street, Bangalore — 560 001, Karnataka

11.

The Member Secretary,

Maharashtra Pollution Control Board,
Kalpataru Point, 2nd — 4th Floor,

Opp. Cine Planet Cinema,

Nr. Sion Circle, Sion (E), Mumbai — 400 022

12.

The Member Secretary,

Madhya Pradesh State Pollution Control Board,
Paryavaran Parisar, E-5 Arera Colony

Bhopal 462016, Madhya Pradesh

13.

The Member Secretary,

Meghalaya State Pollution Control Board,
Arden, Lumpyngngad,

Shillong — 793014, Meghalaya

6525
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14.

The Member Secretary,
Nagaland State Pollution Control Board,
Signal Point, Dimapur, Nagaland — 797112

15.

The Member Secretary,

Odisha State Pollution Control Board,

Paribesh Bhawan A-118, Nilakanta Nagar, Unit —VIII,
Bhubaneshwar — 751012, Odisha

The Member Secretary,
Punjab Pollution Control Board,
VatavaranBhawan, Nabha Road, Patiala, Punjab

17.

The Member Secretary,

Rajasthan State Pollution Control Board,
A-4blnstitutional Area,

Jhalana Doongri Jaipur — 302004, Rajasthan

18.

The Member Secretary,

Tamil Nadu State Pollution Control Board,

No. 76, Mount Salai, Guindy, Chennai — 600032,
Tamil Nadu

19.

The Member Secretary,

Telangana State Pollution Control Board,
Paryavaran Bhavan A-3, Industrial Estate,
SanathNagar, Hyderabad — 500 018, Telangana

20.

The Member Secretary,

Uttarakhand Pollution Control Board,
Gaura Devi Bhawan,

46 B IT Park Sahastradhara,
Dehradun,Uttarakhand- 248001

21.

The Member Secretary,

Uttar Pradesh State Pollution Control Board,

Building.No. TC-12V,

VibhutiKhand, Gomti Nagar, Lucknow— 226010, Uttar Pradesh

22.

The Member Secretary,

West Bengal State Pollution Control Board,
ParibeshBhavan, 10A, Block-L.A.,

Sector 11, BidhanNagar,

Kolkata - 700 10, West Bengal

23.

The Member Secretary,

Chandigarh Pollution Control Committee,
Paryavaran Bhawan Madhya Marg,
Sector - 19 B,Chandigarh — 160019.

24.

The Member Secretary,

Delhi Pollution Control Committee 4th
floor, ISBT Building,

Kashmere Gate, Delhi — 110006

17
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Annexure-I

portionment studies in Non-attainment and million plus cities

Status ‘ State Cities
Study | Andhra Pradesh Vijayawada
Completed Maharashtra Mumbai, Pune, Solapur, Nashik, Navi Mumbai,
Amravati, Aurangabad, Kolhapur
Bihar Gaya, Patna, Muzaffarpur
Gujarat Ahmedabad, Surat
Karnataka Bangalore, Gulburga, Hubli Dharwad and Devanagere
Delhi Delhi
| Madhya Pradesh Bhopal, Gwalior
Punjab Mandi-Gobindgarh, Khanna, Patiala, Dera Bassi,
Naya Nangal, Dera Baba Nanak, Ludhiana &
Jalandhar
Tamilnadu Chennai, Madurai, Trichy & Thoothukudi
Jharkhand Dhanbad
Rajasthan | Jaipur & Alwar
Uttar Pradesh | Prayagraj, Varanasi, Kanpur, Agra & Ghaziabad
| West Bengal Kolkata & Howrah
. Baddi, Damtal, Kala-Amb, Nalagarh, Paonta Sahib,
Himachal Pradesh
Parwanoo, Sunder Nagar
SA/EI work Andhra Pradesh Vishakhapatnam, Rajahmundry, Anantapur, Chitoor,
“under process Eluru, Guntur, Kadapa, Kurnool, Nellore, Ongole,
Srikakulam, Vizianagaram
Mabharashtra Badlapur, Akola, Chandarpur, Jalgaon, Jalna, Latur,
Ulhasnagar, Sangli, Thane, Vasai-Virar & Nagpur
Chhattisgarh Bhilai, Korba, Raipur
Gujarat Vadodara, Rajkot
Jammu & Kashmir Jammu & Srinagar
Ettarakhand | Kashipur, Rishikeh, Dehradun
Meghalaya ‘ Byrniha
‘lagaland ‘ Dimapur, Kohima
Madhya Pradesh | Indore, Jabalpur, Ujjain, Dewas and Sagar
Odisha Angul, Talcher, Cuttack, Bhubaneswar, Balasore,
Kalinganagar & Rourkela
Punjab Amritsar
Chandigarh Chandigarh
Jharkhand Jamshedpur, Ranchi
Rajasthan Jodhpur, Kota and Udaipur
Telangana Sangareddy, Hyderabad, Nalgonda & Patancheruvu
Uttar Pradesh Anpara, Bareily, Firozabad, Gajraula, Jhansi, Khurja,
Lucknow, Moradabad, Noida, Raebareli, Meerut
| West Bengal Asansol, Durgapur, Barrackpore & Haldia
Earyana | Faridabad
Assam ‘ Guwahati, Nagaon, Nalbari, Sibsagar, Silchar
Fn Tendering ‘ Uttar Pradesh Gorakhpur
Stage

6527
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6l

Status Source Apportionment Study

Annexure-II

State S. Basic Details Study Details Expected Final
(A) No. | City Institute Cost of Funded VioU Air Quality | Emission | Receptor Dispersion | Evaluation Date of Peer
(B) carrying out the under Signed Monitoring | Inventory | Modelling Modelling | of Control Completion | Reviewed
SA Study Study (E) (F) (G) (H) n (J) Scenarios of the Report
Q) (Lacs) (K) Study (M)
(D) (L)

All details are required to fill mandatorily.

61
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3 : ; \\\ :ﬁlj« CENTRAL POLLUTION CONTROL BOARD
%*‘%‘35 72 / Lifestyle for i TEieoT, T UE SerEr Uiedd Harerd, R e
C PGB Environment ONE EARTH  OME FAMILY * ONE FUTURE MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA
SPEED POST/EMAIL
EQ-11099/27/2021-AQM-HO-CPCB-HO February 29, 2024
To,
The Member Secretary

SPCBs/ PCCs (As per the list)

Sub.: Submission of the latest status of Source Apportionment /Emission Inventory studies
(SA/ED)-reg.

Sir/Madam,

This has reference to source apportionment studies for identifying and quantifying
different sources of air pollution in 131 non-attainment and million-plus cities. CPCB has already
communicated to SPCBs/PCCs that final peer-reviewed SA/EI reports are to be submitted to
CPCB.

As per information available with CPCB, out of 131 cities, SA studies have been completed in 44
cities, however, draft final reports have been received for 30 cities and final peer-reviewed reports
have been received for only 13 cities (Status of Source Apportionment studies and peer-reviewed
report submission available with CPCB are enclosed as Annexure I for ready reference).

In view of the above, SPCB/PCCs are once again requested to submit peer-reviewed SA/EI reports
for all non-attainment and million-plus cities of their respective states/UTs, and also latest status
may be submitted in the attached Annexure-I by 10-03-2024. Further city plans are to be refined
as per the findings of peer-reviewed SA/EI studies.

Yours faithfully,

ol
(P. Agarwal)
Divisional Head-

AQM

Encl. as above

‘qitaer va’ gal 3 TR, Tdeei-110032

Parivesh Bhawan, East Arjun Nagar, New Delhi - 110032
T/ Tel: 43102030, 22305792, S=HIES/Website : www.cpbe.nic.in
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List
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1. The Member Secretary

Andhra Pradesh State Pollution Control Board
D. No.33-26-14 D/2, Near Sunrise Hospital,
Pushpa Hotel Centre,

Chalmvari Street, Kasturibaipet,
Vijayavada-520010

2. The Member Secretary

Chhattisgarh Environment Conservation Board
Paryavas Bhawan,

Block Sector-19

Naya Raipur, Chhattisgarh- 492099

3. The Member Secretary

Assam State Pollution Control Board
Bamunimaidan,
Guwahati, Assam-781021

4. The Member Secretary

Bihar State Pollution Control Board
Parivesh Bhawan, Plot No.N-B/2,
Patliputra Industrial Area, Patna-800023

5. The Member Secretary

Guijarat State Pollution Control Board
Sector 10-A,
Gandhi Nagar — 382043, Gujarat

6. The Member Secretary

Haryana State Pollution Control Board
C-11, Sector 6, Panchkula,
Haryana-134109

7. The Member Secretary

H. P. State Pollution Control Board
Paryavaran Bhavan, Phase I,
New Shimla — 171009

Himachal Pradesh

8. The Member Secretary

J&K State Pollution Control Board, Parivesh Bhawan,
Forest Complex, Gladni, Narwal, transport Nagar,
Jammu (J&K)

9. The Member Secretary

Jharkhand State Pollution Control Board
T.A Building, HEC Campus, P.O. Dhurwa
Ranchi, Jharkhand — 834004

10. The Member Secretary

Karnataka State Pollution Control Board
Parisara Bhavan, 4"& 5" floors
Church Street, Bangalore — 560 001, Karnataka

11. The Member Secretary

Maharashtra State Pollution Control Board
Kalpataru Point, 3& 4" floors

Sion Matunga Scheme Road No. 6

Opp. Cine Planet, Sion Circle, Sion (E),
Mumbai-400 022, Maharashtra

12. The Member Secretary

M. P. State Pollution Control Board
Paryavaran Parisar, E-5 Arera Colony
Bhopal — 462016, Madhya Pradesh

13. The Member Secretary

Meghalaya State Pollution Control Board
Arden, Lumpyngngad,
Shillong — 793014, Meghalaya

14. The Member Secretary

Tamil Nadu State Pollution Control Board
No. 76, Mount Salai, Guindy,
Chennai — 600032, Tamil Nadu

15. The Member Secretary

Nagaland State Pollution Control Board
Signal Point, Dimapur,
Nagaland — 797112

16. The Member Secretary

Odisha State Pollution Control Board
Paribesh Bhawan, A-118, Nilakanta Nagar, Unit —VIII,
Bhubaneshwar — 751012, Odisha

17. The Member Secretary

Punjab State Pollution Control Board
Nabha Road, ITI Rd, Adarsh Nagar,
Prem Nagar, Patiala — 147001, Punjab

18. The Member Secretary

Rajasthan State Pollution Control Board
A-4 Institutional Area, Jhalane Dungri
Jaipur — 302004, Rajasthan

19. The Member Secretary

Telangana State Pollution Control Board
Paryavaran Bhavan

A-3, Industrial Estate, Sanath Nagar,
Hyderabad — 500 018, Telangana

20. The Member Secretary

Chandigarh Pollution Control Committee
Paryavaran Bhawan

Madhya Marg, Sector - 19 B,
Chandigarh — 160019.
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21. The Member Secretary

Uttarakhand  Environment  Protection &
Pollution Control Board

29/20, Nemi Road,
Dehradun — 248001, Uttarakhand

22

22. The Member Secretary

Delhi Pollution Control Committee
4™ floor, ISBT Building,
Kashmeri Gate, Delhi - 110006.

6531

23. The Member Secretary

West Bengal State Pollution Control Board
Paribesh Bhavan

Building, No.10-A, Block —LA, Sector 3, Salf]
Lake City,

24. The Member Secretary

Uttar Pradesh Pollution Control Board
Building.No. TC-12V

Vibhuti Khand, Gomti Nagar
Lucknow-226 010

Kolkata — 700 091, West Bengal

22
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Annexure-|
Status of Source Apportionment Study
State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E = o arios t expected to
u rk Ordered |(E) (F) (G) (H) . be submit
SA D
(D) 0)
Study
()
Andhra Prad |1 Guntur CSIR-NEERI|Yes Under progress No details pro
esh (13) vided
2 Kurnool NARL, Gad [Yes Under progress No details
anki provided
3 Nellore IIT Madras [Yes Under progress No details
provided
4 Vijayawada IIT-Tirupat [Yes Completed No details
hi provided
5 Vishakhapatnam [Andhra Uni[Yes Under progress No details
versity, Vis provided
akhapatna
m
6 Anantapur NARL, Gad [Yes Under progress No details
anki provided

23
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State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E = o arios t expected to
) rk Ordered (E) (F) (@) (H) ) be submit
SA D
(D) 0)

Study
()

7 Chitoor NARL, Gad [Yes Under progress No details
anki provided

3 Eluru Andhra Un[Yes Under progress No details
iversity, Vis provided
akhapatna
m

9 Kadapa NARL, Gad [Yes Under progress No details
anki provided

10 |[Ongole CSIR-NEERI|Yes Under progress No details
, Nagpur provided

11  [Rajahmundry Andhra Un|Yes Under progress No details
iversity, Vis provided
akhapatna
m

12 |Srikakulam Andhra Un[Yes Under progress No details
iversity, Vis provided
akhapatna
m

6533
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State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E = o arios t expected to
) rk Ordered (E) (F) (@) (H) ) be submit
SA D
(D) 0)
Study
()
13 |Vizianagaram Andhra Un[Yes Under progress No details
iversity, Vis provided
akhapatna
m
Assam (5) 14 IIT Guwaha|No Done 90% Under progress July 2023 Shall be do
Guwahati ti ne aftfer co
mpletion of
SA study
15 IIT Guwaha|No Under progress September
Nagaon ti
2023
16 IIT Guwaha|No Under progress September
Nalbari ti
2023
17 IIT Guwaha|No Under progress October
Sibsagar ti
2023
18 IIT Guwaha|No Under progress October
Silchar ti
2023
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State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA D
(D) 0)
Study
()
Bihar (3) 19 TERI, CSTE |Yes Completed
Patna
P, UE, ADRI
20 CSTEP, UE, |Yes Completed [Completed [To be Completed [Completed
Gaya
ADRI initiated
21 CSTEP, UE, |Yes Completed [Completed [To be Completed [Completed
Muzaffarpur
ADRI initiated
Chandigarh |22
Chandigarh
hhatti h 2
Chhattisgarh |23 Bhilai
(3)
24  |Korba
25  |Raipur
Delhi 26 [Delhi
Gujarat (3) [27  [surat TERI Completed Submitted

6535
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State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA D
(D) 0)
Study
()
28 [Ahmedabad GEMI Completed Submitted
29 [Vadodara TERI Yes Initiated To be initiated
Himachal Pra |30 Baddi IIT Kanpur [Yes Completed No details
desh (7) provided
31 IIT Kanpur [Yes Completed No details
Damtal .
provided
32 IIT Kanpur [Yes Completed No details
Kala Amb ;
provided
33 IIT Kanpur [Yes Completed No details
Nalagarh .
provided
34 Paonta Sahib IIT Kanpur [Yes Completed No d'etails
provided
35 IIT Kanpur [Yes Completed No details
Parwanoo .
provided
36 IIT Kanpur ([Yes Completed No details
Sunder Nagar .
provided
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State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA D
(D) 0)
Study
()
&K (2) 37 {Jammu
38 |Srinagar
Jharkhand (1)[39 Dhanbad NEERI Completed Np details pro
vided
Karnataka (4) (40 CSTEP Yes Completed No details
Bangalore .
provided
41 [IT, Madra | Yes Initiated No details
Devanagere .
provided
42  |Gulburga/ KalabulllT, Madra |Yes Initiated No details
rgi S provided
43 . IIT, Madra | Yes Initiated No details
Hubli-Dharwad .
provided
Madhya Prad |44 Bhopal ARAI, Pun |Yes Completed No details pro
esh (6) > e vided
45 To be
Dewas
initiated

6537
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State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA D
(D) 0)
Study
()
46 WRI e Study conducted by Indore Municipal Corporation directly with W
Indore RI. Details awaited from IMC.
47 To be
Sagar
initiated
48  |Ujjain MANIT Yes
49 . IIT,Kanpur [Yes Completed No details
Gwalior .
provided
Maharashtra |50 NEERI-IITB [Yes To be initiated No details
Akola .
(18) provided
51  [Amravati NEERI-IITB |Yes Completed [Completed ([Initiated Completed |Initiated Submitted
52 |Aurangabad NEERI-IITB |Yes Completed |[Completed ([Initiated Completed |Initiated Submitted
53 NEERI-IITB [Yes Completed To be initiated No details pro
Badlapur vided
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State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA D
(D) 0)
Study
()
54 NEERI-IITB [Yes Completed [Completed ([Initiated Completed [Initiated No details pro
Chandrapur )
vided
55 NEERI-IITB [Yes To be initiated No details pro
Jalgaon .
vided
56 NEERI-IITB [Yes Completed To be initiated No details pro
palliz vided
57 |Kolhapur NEERI-IITB |Yes Completed [Completed |Initiated Completed [Initiated Submitted
58 NEERI-IITB |Yes Completed To be initiated No details pro
Latur .
vided
59  |Mumbai NEERI-IITB |Yes Completed [Completed |Initiated Completed |[Initiated Submitted
60 NEERI-IITB [Yes Completed [Completed ([Initiated Completed [Initiated No details pro
Nagpur .
vided
61 |Nashik NEERI-IITB |Yes Completed [Completed |Initiated Completed [Initiated Submitted
62  [Navi Mumbai NEERI-IITB |Yes Completed [Completed ([Initiated Completed |Initiated Submitted

6539

30



6540

31

State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA D
(D) 0)
Study
()
63 [Pune NEERI-IITB |Yes Completed |[Completed ([Initiated Completed |Initiated Submitted
64 . NEERI-IITB [Yes Completed To be initiated No details pro
Sangli .
vided
65  |Solapur NEERI-IITB |Yes Completed |[Completed ([Initiated Completed |Initiated Submitted
66 NEERI-IITB [Yes Completed To be initiated No details
Ulhasnagar .
provided
67 NEERI Yes Initiated To be initiated No details
Thane .
provided
Meghalaya (1|68 . NEERI, Kolk|Yes Under process To be initiated No details
Byrnihat .
) ata provided
Nagaland (2) |69 . NIT Nagala [Yes To be initiated No details pro
Dimapur .
nd vided
70 . NIT Nagala [Yes Initiated (Work under pr To be initiated No details
Kohima .
nd ocess) provided
Odisha (7) 71 Angul

31



32

State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E = o arios t expected to
u rk Ordered |(E) (F) (G) (H) . be submit
SA D
(D) 0)
Study
()
72 ARAI Yes Initiated To be initiated
Balasore
73 [Bhubaneswar  |ARAI Yes Initiated To be initiated
74  |Cuttack
75 |Rourkela
76 |Talcher
77 [Kalinga Nagar
Punjab (9) |78 PSCST, TER |yes Completed Completed an(To be initiat
Ludhiana I d submitted t |ed
o CPCB.
79 [Naya Nangal IIT Delhi |yes Completed [Completed [Not applicabl|Completed |[Completed |[Final draft rep|----
le orts, after inc
80 [Khanna IIT Delhi |yes Completed |Completed Completed |Completed |orporating su [
ggestions of p
81 |Dera Bassi IIT Delhi  |yes Completed [Completed Completed [Completed [eer reviewed [----

6541
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State S.No. [City Institute |MoU Air Quality [Emission Receptor M |Dispersion [Evaluation of|Final Peer Re [Refinement
. . Monitoring odelling Modelling |Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA D
(D) 0)
Study
(€)
82 |Gobindgarh IIT Delhi |yes Completed [Completed Completed [Completed |group, has be |----
en received fr
83 |Pathankot/Dera |IIT Delhi |yes Completed [Completed Completed [Completed |om IIT, Delhi. |----
Baba The same shal
- - | be submitte
84 |Patiala IIT Delhi |yes Completed [Completed Completed [Completed d shortly after[ ™
reviewed by S
tate Level Exp
ert Group.
85 |alandhar IIT Delhi |yes Completed [Completed [---- Completed [Completed |Completed an|To be initiat
d sent to CPC |ed
B vide letter n
0. 25677 date
d 01.12.2021
86  |Amritsar IIT Delhi |yes Under process
Rajasthan (5) [87 IIT Kanpur |Yes Initiated No details pro
Alwar i
vided
88  [aipur IIT Kanpur |Yes Completed
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State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA D
(D) 0)
Study
()
89 lodhpur IIT Kanpur ([Yes Initiated No details pro
vided
90 |Kota IIT-Jodhpur(Yes Completed [Initiated To be initiated
91 Uidkfou IIT Kanpur ([Yes Initiated No details pro
vided
Tamil Nadu ( [92 hoothukudi [IT-Madras| Yes Initiated Np details pro
3) vided
93  [Trichy
94  |Madurai
Telangana (4)[95 IIT Kanpur [Yes Completed Review of dra
ft final report
Hyderabad by Technical ¢
ommittee is ¢
ompleted
96 IIT Kanpur [Yes Completed Review of dra
Patancheruvu

ft final report

by Technical ¢
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State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA D
(D) 0)
Study
()
ommittee is ¢
ompleted
97 IIT Bombay|Yes Completed To be initiated No No No details pro
Sangareddy )
vided
98 IIT Bomba (Yes Completed To be initiated No No No details pro
Nalgonda \4 vided
Uttar Prades |99 IIT Kanpur ([Yes Completed Submitted
Agra
h (16)
100 Anoara IIT Kanpur ([Yes NO, start in |[Completed |No Ongoing No No details pro
P May 2023 vided
101 HBTU-Kan [No To be initiated No details pro
pur vided
Bareily Tendering
process on
GEM portal
On-going
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State S.No. [City Institute |MoU Air Quality [Emission Receptor M |Dispersion [Evaluation of|Final Peer Re [Refinement
. . Monitoring odelling Modelling |Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA (D) 0)
Study
()
102 T Yes Ongoing |Completed [No Ongoing No No details pro
Firozabad vided
Kanpur
103 T Yes NO, startin [Completed [No Ongoing No No details pro
Gajraula May 2023 vided
Kanpur
104 IIT Delhi  [Yes Completed USEPA PMF5|Completed [Submitted
Ghaziabad receptor mo
del
105 |Gorakhpur MMTU Gor|No Information awaited from Gorakhpur Municipal Corporation (UPP|No details pro
akhpur CB Letter Attached) vided
106 Ihansi IIT Kanpur ([Yes Completed [Completed [Ongoing Ongoing No No details pro
vided
107 |Kanpur IIT Kanpur |Yes Completed Submitted
108 ) IIT Kanpur ([Yes Completed |Completed |Ongoing Ongoing No No details pro
Khurja .
vided
109 [Lucknow TERI Yes Initiated Completed [Not Done [Completed |[To be initiate|No details pro

d

vided
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State S.No. [City Institute |MoU Air Quality [Emission Receptor M |Dispersion [Evaluation of|Final Peer Re [Refinement
. . Monitoring odelling Modelling |Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA D
(D) 0)
Study
()
110 AMU Aligar|No To be initiated No details pro
h vided
Moradabad Tendering
process on
GEM portal
On-going
111 IIT Delhi  [No To be initiated No details pro
) vided
. Tendering
Noida process on
GEM portal
On-going
112 ) IIT Kanpur ([Yes Completed [Completed [ongoing ongoing No No details
Prayagraj provided
113 Raebareli IIT Kanpur [No Ongoing |Completed [No ongoing No No d‘etails
provided
114 i IIT Kanpur ([Yes Completed [Completed [ongoing ongoing No No details
\VVaranasi provided
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State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
arios t expected to
ut rk Ordered |(E) (G) (H) .
(F) () be submit
SA D
(D) 0)
Study
()
Uttarakhand (115 Und Submitted
araxhan Kashipur TERI, Delhi |Yes Completed AR e 2
(3) SS on
116 Rishikesh TERI, Delhi |ves Completed Under Progress & expected to be completed in 03 m [Yet to be initi
onths ated
117 Under P Under P
Dehradun IESD, BHU [Yes PR PITeATLS Yet to be initiated
ess ess
West Bengal (118 TERI has be
& Kolkata Yes To be Initiated
(6) en freshly
appointed
Sl and work h
R Expert commi
Howrah as been ini Yes To be Initiated :
tiated from ttee to be for
2022 med for final
peer review r
120 |Barrackpore Yes Work under progress eport
: NEERI
121 [Haldia Yes Work under progress
122 |Asansol IIT Delhi  [Yes Work under progress
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State S.No. [City Institute |[MoU Air Quality |[Emission Receptor M |Dispersion |Evaluation of{Final Peer Re |Refinement
. . Monitoring odelling Modelling [Control Scen [viewed Repor|in City plan
(A) (B) carrying o [Signed/Wo Inventory .
: k Ordered |(E) (G) (H) arios t expected to
- (F) () be submit
SA D
(D) 0)
Study
()
123 |[Durgapur Yes Work under progress
Gujarat (1) [|124 |Rajkot
Haryana (1) |125 [Faridabad
Jharkhand (2)[126 |[Jamshedpur
127 [Ranchi
Madhya Prad
128 |labal
esh (1) abalpur
IIT Roorkee[No
Uttar Prades 129 |Meerut Tendering
h (1) process is
ongoing
Maharashtra o NEERI-IITB [No
130 ([Vasai-Virar
(1)
Tamil Nad
Sml adu ( 131 |Chennai
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St yEaur FEEer §e
CENTRAL POLLUTION CONTROL BOARD
wafetur, o Td Serar] URad Harerd WEd SN

MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA
REMINDER-2

April 17, 2023

Anrnescuve - 6

EQ-11099/27/2021-AQM-HO-CPCB-HO

il 0
The Member Seeretary
SPCBs/ PCCs (As per the list)

Sub.: Submission of latest status of Source Apportionment Studies and to submit Peer

Reviewed Source Apportionment (SA) Study Reports -reg.

Sir'Madam,

This has reference to source apportionment studies for identifying and quantifying
different sources of air pollution in 131 non — attainment and million plus cities. CPCB has
already communicated to SPCBs that SA/EL studies should be peer reviewed and final peer

reviewed reports to be submitted to CPCB.
As per information available with CPCB, out of 131 cities, SA studies have been
completed in 37 cities, however draft final reports have been received for 24 cities and [inal

peer reviewed reports have been received for only 11 cities (Status of Source Apportionment
studies and peer reviewed report submission available with CPCB are enclosed as Annexure |

for ready relerence)
[n this regard, SPCB/PCCs are once again requested to submit Peer reviewed 5A

reports for the completed studies by 28-04-2023.
Further. as already communicated all non-attainment cities are requested to complete

their Source Apportionment studies, get it examined by a city/state level expert group and

refine the eity plans as per the findings of the SA study at the carliest. Latest status of the study

may also be submitted in the attached Annexure - | latest by 28-04-2023.

This issues with the approval of the competent authority.
Yours [aithiuliy,

“‘%V_'
(P.K. Gupia)
Divisional Head-AQM

‘qfdyr e’ et et TR, faed-110032

Parivesh Bhawan, East Arjun Nagar, Delhi-110032
AT/ Tel : 43102030, 22305792, ITHTEE/ Websile : www.cpeb.nic.in
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1. The Member Secretary

Andhra Pradesh State Pollution Control Board
D. No.33-26-14 D/2, Near Sunrise Hospital,
Pushpa Hotel Centre,

Chalmvari Street, Kasturibaipet,
Vijayavada-520010

2. The Member Sccretary

Chhattisgarh Environment Conservation Board
Paryavas Bhawan,

Block Sector-19

Naya Raipur, Chhattisgarh- 492099

3. The Member Sccretary

Assam State Pollution Conirol Board
Bamunimaidan,
Guwahati, Assam-781021

4, The Member Secretary

Bihar State Pollution Control Board
Parivesh Bhawan, Plot No.N-B/2,
Patliputra Industrial Area, Patna-800023

5. The Member Secretary

Gujarat State Pollution Control Board
Sector 10-A,
Gandhi Nagar — 382043, Gujarat

6. The Member Secretary

Haryana State Pollution Control Board
C-11, Sector 6, Panchkula,
Haryana-134109

7. The Member Sccretary

H. P. Statc Pollution Control Board
Paryavaran Bhavan, Phase IlI,
New Shimla — 171009

Himachal Pradesh

8. The Member Secretary

J&K State Pollution Control Board, Parivesh Bhawan,
Forest Complex, Gladni, Narwal, transport Nagar,
Jammu (J&K)

9. The Member Secretary

Jharkhand State Pollution Control Board
T.A Building, HEC Campus, P.O. Dhurwa
Ranchi, Jharkhand — 834004

10. The Member Secretary

Karnataka State Pollution Control Board
Parisara Bhavan, 4"& 5™ floors
Church Street, Bangalore — 560 001, Karnataka

11. The Member Secretary

Maharashtra State Pollution Control Board
Kalpataru Point, 3"& 4™ floors

Sion Matunga Scheme Road No. 6

Opp. Cine Planet, Sion Circle, Sion (E),
Mumbai-400 022, Maharashtra

12. The Member Secretary

M. P. State Pollution Control Board
Paryavaran Parisar, E-5 Arera Colony
Bhopal — 462016, Madhya Pradesh

13. The Member Secretary

Meghalaya State Pollution Control Board
Arden, Lumpyngngad,
Shillong — 793014, Mecghalaya

14. The Member Secretary

Tamil Nadu State Pollution Control Board
No. 76, Mount Salai, Guindy,
Chennai — 600032, Tamil Nadu

15. The Member Secretary

Nagaland State Pollution Control Board
Signal Point, Dimapur,
Nagaland — 797112

16. The Member Secretary

Odisha State Pollution Control Board
Paribesh Bhawan, A-118, Nilakanta Nagar, Unit -V1II,
Bhubaneshwar — 751012, Odisha

17. The Member Secretary

Punjab State Pollution Control Board
Nabha Road, ITI Rd, Adarsh Nagar,
Prem Nagar, Patiala — 147001, Punjab

18. The Member Secretary

Rajasthan State Pollution Control Board
A-4 Institutional Area, Jhalane Dungri
Jaipur — 302004, Rajasthan

19. The Member Secretary

Telangana State Pollution Control Board
Paryavaran Bhavan

A-3, Industrial Estate, Sanath Nagar,
Hyderabad — 500 018, Telangana

20. The Member Secretary

Chandigarh Pollution Control Committee
Paryavaran Bhawan

Madhya Marg, Sector - 19 B,
Chandigarh — 160019.
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21. The Member Secretary

Uttarakhand  Environment  Protection &
Pollution Control Board

29/20, Nemi Road,
Dehradun — 248001, Uttarakhand

22. The Member Secretary

Delhi Pollution Control Committee
4" floor, ISBT Building,
Kashmeri Gate, Delhi - 110006.

23. The Member Secretary

West Bengal State Pollution Control Board
Paribesh Bhavan

Building, No.10-A, Block —LA, Sector 3, Salt
Lake City,

Kolkata — 700 091, West Bengal

24. The Member Secretary

Uttar Pradesh Pollution Control Board
Building.No. TC-12V

Vibhuti Khand, Gomti Nagar
Lucknow-226 010
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Status Source Apportionment Study

Annexure-|

State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carrying out (Lacs) under |Signed | Monitoring | Inventory | Modelling | Modelling | of Control |viewed Repo|t in City pl
SA (D) (E) (F) (G) (H) (n (4) Scenarios rt an
Study (K) (L)
(€)
Andhra Prad 1 |Guntur 68 NCAP No |[To be To be To be To be ITo be No
esh (13) initiated initiated  [initiated [initiated [initiated
2 |Kurnool 64 No |[Tobe To be To be To be To be No
initiated initiated [initiated [initiated [initiated
3 [Nellore 68 No |To be ITo be To be To be To be No
initiated initiated |initiated |initiated [initiated
4  [Vijayawada lIT-Tirupathi| 106.63 NCAP Yes |Completed [initiated ([initiated [initiated [initiated No
5 |Vishakhapatnam 88 25 Joint No |[Tobe To be To be To be To be No
Study initiated initiated  |initiated [initiated [initiated
6 |Anantapur NCAP NCAP No |To be ITo be To be JTo be To be No
initiated initiated |initiated [initiated [initiated
7  |Chitoor 64 NCAP No |[To be To be To be To be To be No
initiated initiated [initiated |initiated [initiated
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carrying out| (Lacs) under |Signed | Monitoring | Inventory | Modelling | Modelling | of Control [viewed Repo|t in City pl
SA (D) (E) (F) (G) (H) {)] (3) Scenarios rt an
Study (K) (L)
(€)
8 |Eluru 64 NCAP No |[Tobe To be To be To be To be No
initiated initiated |initiated [initiated [initiated
9 [Kadapa NCAP NCAP No [Tohe To be To be To be To be No
initiated initiated [initiated |initiated [initiated
10 |Ongole 64 NCAP No |Tobe To be To be To be To be No
initiated initiated [initiated |initiated |initiated
11 [Rajahmundry 70 25 Joint No |[Tobe To be To be To be To be No
Study initiated initiated |initiated  [initiated  [initiated
12 [Srikakulam 64 NCAP No |[Tobe ITo be To be To be o be No
initiated initiated [initiated |initiated [initiated
13 |Vizianagaram 64 NCAP No |Tobe To be To be To be To be No
initiated initiated [initiated [initiated [initiated
Assam (5) 14 IIT Guwahati| 23.788 Yes |[Tobe To be To be To be To be To be
Guwahati initiated initiated |initiated [initiated |initiated [initiated
15 IIT Guwahati| 23.166 |NCAP No |[Tobe To be To be To be ITo be To be
Nagaon initiated initiated [initiated [initiated |initiated |[initiated
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor [Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carrying out| (Lacs) under [Signed | Monitoring | Inventory | Modelling | Modelling | of Control |viewed Repo|t in City pl
SA (D) (E) (F) (G) (H) n () Scenarios rt an
Study (K) (L
(€)
16 IIT Guwahati| 16.638 [NCAP No |To be To be ITo be To be ITo be To be
(Nalbari initiated initiated [initiated [initiated [initiated |initiated
17 IIT Guwahati| 26.012 [NCAP Yes [Tobe To be To be To be ITo be To be
Sibsagar initiated initiated [initiated |initiated [initiated [initiated
18 IIT Guwahati| 22.798 |NCAP Yes |Tobe To be To be To be To be To be
Silchar initiated initiated | initiated | initiated | initiated initiated
Bihar (3) 19 TERI, CSTEP,| External XVFC Yes | Completed |Completed|Completed|Completed|Completed
Patna UE, ADRI Agency
20 CSTEP, UE, | External NCAP Yes | Completed |[Completed| Tobe |Completed|Completed
Gaya ADRI Agency initiated
21 CSTEP, UE, | External NCAP Yes | Completed |Completed] Tobe |Completed|Completed
Muzaffarpur ADRI Agency initiated
Chandigarh | 22 88 25 Joint
; Study
Chandigarh
Chhattisgarh| 23 o
(3) Bhilai
24 [Korba
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carryingout| (Lacs) under |Signed | Monitoring | Inventory | Modelling | Modelling | of Control |viewed Repo|t in City pl
SA (D) (E) (F) (G) (H) (1 (J) Scenarios rt an
Study (K) {L)
(€)
25 Raipur
Delhi 26 |Delhi
Gujarat (3) | 27 et TERI Completed |Completed|Completed|[Completed|Completed Yes
ura
28 GEMI Completed |Completed|Completed|Completed|Completed Yes
IAhmedabad
29 TERI 88 25 Joint Yes |Initiated |[Initiated [Initiated To be To be To be
Study initiated | initiated initiated
Vadodara
Himachal Pr| 30 IIT Kanpur 31.523 Yes [Completed [Completed|Completed|Completed|Completed No
adesh (7) Baddi
31 Sumial IIT Kanpur 31.523 Yes |Completed |Completed|Completed|Completed|Completed No
amta
32 IIT Kanpur 31.523 Yes |Completed |Completed|Completed|Completed|Completed No
Kala Amb
33 IIT Kanpur 31.523 Yes |Completed |Completed|Completed|Completed|Completed No
[Nalagarh
34 ! IIT Kanpur 31.523 Yes |Completed |Completed|Completed|Completed|Completed No
Paonta Sahib
35 IIT Kanpur 31.523 Yes |Completed |Completed|Completed|Completed|Completed No
Parwanoo
36 IIT Kanpur 31.523 Yes |Completed |Completed|Completed|Completed|Completed No
Sunder Nagar
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carryingout| (Lacs) under |Signed | Monitoring | Inventory | Modelling | Modelling | of Control |viewed Repo| t in City pl
SA (D) (E) (F) (G) (H) (1) i Scenarios rt an
Study (K) (L)
(€)
J&K (2) 37 Pammu
38 |Srinagar
Jharkhand (| 39 NEERI |Completed |Completed | Compl |Completed | Complete [Completed | Complete |Completed No
1) Dhanbad ciod d d
Karnataka (4| 40 CSTEP 80 KSPCB Yes |Completed |Completed|Completed [Completed [Completed Yes
) Bangalore
41 IIT, Madras 64 KSPCB Yes | Initiated | Initiated | Initiated | Initiated | Initiated No
Devanagere
42 |Gulburga/ Kalab |IIT, Madras 72 KSPCB Yes | Initiated | Initiated | Initiated | Initiated | Initiated No
urgi
43 IIT, Madras 79 25 Joint Yes | Initiated Initiated | Initiated | Initiated | Initiated No.
Study
Hubli-Dharwad
Madhya Pra| 44 Completed | Complete|] Complete | Complete | Complete No
desh (6) Bhopal ARAI, Pune 61 NCAP Yes d d d d
45 Dewas To be
initiated
46 WRI XVEC e Study conducted by Indore Municipal Corporation directly with W
‘ln dore RI. Details awaited from IMC.
47 Cagar To be
& initiated
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State S.No. City Institute Cost Funded | Mol | Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carrying out| (Lacs) under |Signed | Monitoring | Inventory | Modelling | Modelling | of Control |viewed Repo|t in City pl
SA (D) (E) (F) (G) (H) (1) () Scenarios rt an
Study (K) (L)
(€
48
3 Under
Ujjain 74 NCAP | Proces
s
49 [Gwalior IIT,Kanpur 60.62 cop Yes |[Completed |Completed|Completed|Completed|Completed No
Maharashtr| 50 NEERI-IITB 50 MPCB Yes |[Tobe To be To be To be To be No
a (18) Akola initiated initiated [initiated [initiated |initiated
51 : NEERI-IITB 50 MPCB Yes [Completed [Completed|initiated |Completed|initiated Yes
[Amravati
52 NEERI-IITB 50 MPCB Yes [Completed [Completed|initiated [Completed|Initiated Yes
Aurangabad
53 NEERI-IITB 50 MPCB Yes |Completed [To be To be To be To be No
Badlapur initiated [initiated [initiated [initiated
54 NEERI-IITB 50 MPCB Yes |Completed |Completed|initiated [Completed|initiated No
Chandrapur
55 NEERI-IITB 50 MPCB Yes [Tobe To be To be ITo be To be No
Jalgaon initiated initiated [initiated [initiated [initiated
56 NEERI-IITB 50 MPCB Yes |Completed [To be To be ITo be To be No
Flalna initiated  |initiated [initiated |[initiated
57 NEERI-IITB 50 MPCB Yes |Completed [Completed|initiated [Completed|initiated Yes
Kolhapur

6557




6558

49

State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re Refinemen|
(A) (B) carryingout| (Lacs) under |Signed | Monitoring | Inventory | Modelling | Modelling | of Control [viewed Repo|t in City pl
SA (D) (E) (F) (G) (H) (1) (1) Scenarios rt an
Study (K) (L)
(€
58 NEERI-IITB 50 MPCB Yes | Completed [To be To be To be To be No
Latur initiated |initiated [initiated [initiated
59 ; NEERI-IITB 75 MPCB Yes | Completed [Completed|initiated [Completed|Initiated Yes
Mumbai
60 N NEERI-IITB 75 MPCB Yes | Completed [Completed|initiated |Completed|initiated No
agpur
61 Nashik NEERI-IITB 50 MPCB Yes | Completed |Completed|initiated |Completed|Initiated Yes
ashik
62 ; 1 NEERI-IITB 50 MPCB Yes | Completed |Completed|initiated |[Completed|initiated Yes
[Navi Mumbai
63 p NEERI-IITB 75 MPCB Yes | Completed [Completed|initiated [Completed |Initiated Yes
une
64 NEERI-IITB 50 MPCB Yes | Completed [To be To be To be To be No
Sangli initiated  [initiated [initiated [initiated
65 Sol NEERI-IITB 50 MPCB Yes | Completed |Completed|initiated [Completed |Initiated Yes
olapur
66 NEERI-ITB 50 MPCB Yes | Completed [To be To be To be To be No
Ulhasnagar initiated |initiated |initiated [initiated
67 NEERI 41 MPCB Yes [Initiated To be To be ITo be To be No
Thane initiated |initiated |initiated [initiated
Meghalaya (| 68 Bvrih NEERI, Kol 86.73 NCAP Yes |Under proce|Under pro| To be To be To be No
1) yrotaat kata S8 cess initiated | initiated | initiated
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State S.No. City Institute Cost Funded | MoU [ Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carrying out (Lacs) under | Signed | Monitoring [ Inventory | Modelling | Modelling | of Control [viewed Repol|t in City pl
SA (D) (E) (F) (G) (H) (1 (5) Scenarios rt an
Study (K) (L)
(€
Nagaland (2| 69 NIT Nagalan 70 Yes [Tobe To be To be To be To be No
) Dimapur d initiated initiated |initiated |initiated [initiated
70 NIT Nagalan 65 25 Joint Stu| Yes |[To beinitiat [To be initi [To be initiajTo be initia[To be initia No
d dy ed ated ted ted ted
Kohima
Odisha (7) 71
[Angul
72 ARAI 70 25 Joint Yes Initiated Initiated [To be To be To be ITo be
Study initiated linitiated |initiated [initiated
[Balasore
73 ARAI 40 25 loint Yes Initiated Initiated | Initiated [To be To be To be
Study initiated [initiated [initiated
IBhubaneswar
74  |Cuttack
75 |Rourkela
76  |Talcher
77
Kalinga Nagar
Punjab (9) 78 PSCST, TERI [102.64 - yes Completed [Completed|Completed|Completed|Completed|Completed [To be
Ludhiaie and copy initiated
enclosed
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carrying out (Lacs) under |Signed | Monitoring | Inventory | Modelling | Modelling | of Control |viewed Repo| t in City pl
SA (D) (E) (F) (G) (H) ({}] (1) Scenarios rt
Study (K) (L)
(€)
79 |Naya Nangal 1IT Delhi 35 + GST Some part |yes Completed |[Completed|Not Completed|Completed|Amended  |----
extra payment applicable draft reports
80 [Khanna IIT Delhi made fromfyes  [Completed [Completed Completed|Completed [after
NCAP funds incorporating
81 |Dera Bassi IIT Delhi ves Completed [Completed Completed |Completed Sl;ggEStions =
(o) peer|
82 |Gobindgarh IIT Delhi yes Completed |[Completed Completed |Completed reviewed
Eroup are|
awaited and
83 |Pathankot/Dera [IIT Delhi ves Completed [Completed Completed|Completed likely to be|™
Baba ubmitted by
84 |Patiala IIT Delhi yes Completed |[Completed Completed|Completed |1, pelhi in|-
March, 2023
85 [lalandhar IIT Delhi yes Completed [Completed|---- Completed|Completed|Completed |To be
and sent tolinitiated
CPCB vide]
letter no.
25677 dated
01.12.2021
86 |Amritsar IIT Delhi 85 + GST 40% yes Under Under Under Under Under ---- o
extra payment process process [process |process |process
made from
NCAP
Funds
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carrying out (Lacs) under [Signed | Monitoring | Inventory | Modelling | Modelling | of Control [viewed Repo|t in City pl
SA (D) (E) (F) (G) (H) (n (J) Scenarios rt an
Study (K) (L)
(€)
Rajasthan (5] 87 Al T Kanpur 118 Yes |[Initiated Initiated [Initiated |Initiated |Initiated No
) war
88 : |IT Kanpur 58.263 Yes |Completed [Completed
Jaipur
89 IIT Kanpur 115.419 Yes |[Initiated Initiated [Initiated |Initiated [Initiated No
Jodhpur
90 IT-Jodhpur 40 25 Joint Yes |Completed |Initiated |[Tobe To be To be To be
study initiated [|initiated |initiated [initiated
Kota
91 4 IIT Kanpur 102.365 Yes |Initiated Initiated [Initiated |[Initiated |[Initiated No
(Udaipur
Tamil Nadu (| 92 [IT-Madras 70 25 Joint Yes |Initiated Initiated [Initiated |Initiated [Initiated No
3) ] study
Thoothukudi
93 [Trichy
94 [Madurai
Telangana (| 95 IIT Kanpur 103 NCAP Yes Initiated |[To be To be ITo be To be No
4) Hyderabad initiated [initiated [initiated [initiated
96 IIT Kanpur NCAP Yes Initiated [To be To be To be To be No
Patancheruvu initiated [initiated |initiated |[initiated
97 NCAP No [No No No No No No
Sangareddy
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State S.No. City Institute Cost Funded MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carrying out| (Lacs) under |Signed | Monitoring | Inventory | Modelling | Modelling | of Control [viewed Repo|t in City pl
SA (D) (E) (F) (G) (H) (1 () Scenarios rt an
Study (K) (L)
(€
98 70 25 Joint No |[No No No No No No
Study
Nalgonda
Uttar Prades| 99 IIT Kanpur 92.673 UPPCB Yes |Completed |Completed|Completed|Completed|Completed No
h (16) Agra
100 T Kanpur 51.330 NCAP Yes No
Anpara
101 HBTU-Kanpu 79 25 Joint No No
J r Study
Bareily
102 T 51.330 NCAP Yes No
Le
Firozabad Kanpur
103 Gaicaul " 51.330 NCAP Yes
firatia Kanpur
104 IIT Delhi 52.0368 UPPCB Yes | Completed | Not Done [Completed| Not Done [Completed No
Ghaziabad
105 MMTU Gora CoP No No
Gorakhpur khp
ur
106 |Jhansi IIT Kanpur 51.330 CoP Yes No
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State 5.No. City Institute Cost Funded | MoU | Air Quality | Emission Receptor |Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carryingout| (Lacs) under |Signed | Monitoring | Inventory | Modelling Modelling | of Control [viewed Repo|t in City pl
SA (D) (E) (F) (G) (H) n (1) Scenarios rt an
Study (K) (L)
()
107 IIT Kanpur 92.673 UPPCB Yes [Completed [Completed|Completed|Completed Completed No
Kanpur
108 : IIT Kanpur 51.330 NCAP Yes No
Khurja
109 TERI Pro Bono |[Clean Air Yes Initiated  [Completed| Not Done [Completed| To be No
Project initiated
Lucknow
110 AMU Aligarh 79 25 Joint No No
Study
Moradabad
111 IIT Delhi 74 25 Joint No No
Study
[Noida
112 IIT Kanpur 61.213 NCAP Yes | Completed | Initiated | initiated To be To be No
Prayagraj initiated | initiated
113 2 IT Kanpur 51.330 NCAP No
[Raebareli
114 IIT Kanpur 61.213 NCAP Yes [Completed | Initiated | Initiated To be To be No
Varanasi initiated lﬂltlated
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor [Dispersion EvaiuationFFinal Peer Re|Refinemen
(A) (B) carrying out| (Lacs) under |Signed | Monitoring | Inventory | Modelling | Modelling | of Control [viewed Repo|t in City pl
SA (D) (E) (F) (G) (H) ()] (J) Scenarios rt an
Study (K) (L)
(€
Uttarakhand| 115 i
3) |Kashipur TERI, Delhi f_71209/09 gg,l;. NCAP Yes | Completed |Completed|Completed|Completed Un{;i;l;;)ro Smet::t:d @
116 Under Pro | Under Pro | Under Pro | Under Pro
gress & ex|gress & ex |gress & ex|gress & ex
e .| 57.099 lakh pected to b|pected to b|pected to b|pected to b| Yet to be init
(BEech SERLER + 18% GST Sl Jetn) Sotniied e completefe complete|e complete|e complete iated
d in 03 mo|d in 03 mo|d in 03 mo|d in 03 mo
nths nths nths nths
117 Joint
S0 . 89.93 lakh +| Study of C Under Progr|Under Pro| Yet to be i| Yet to be i| Yet to be i| Yet to be init
e LED ST 18% GST |PCB - SPC L ess gress nitiated | nitiated | nitiated iated
B
West Bengal| 118 TERI has Yas To be To be To be To be To be
(6) Kolkata been Initiated | Initiated | Initiated | Initiated | Initiated
freshly
119 inted
aRpoH ek 230 Expert com
and wor :
hach XV-FC To be Initia[To be Initi[To be Initi[To be Initi[To be Initi [iectoy
Howrah as been Yes e formed fo
JiE ted ated ated ated ated :
initiated r final peer
from 2022 review repo
rt
120 |Barrackpore 208 Work Work Work Work Work
NEERI Yes under under under under under
progress | progress | progress | progress | progress
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re|Refinemen
(A) (B) carrying out| (Lacs) under |Signed | Monitoring | Inventory | Modelling | Modelling | of Control |viewed Repo|t in City pl
SA (D} (E) (F) (G) (H) (1) () Scenarios rt an
Study (K) (L)
(@]
121 |Haldia 203 NCAP Work Work Work Work Work
Yes under under under under under
progress | progress | progress | progress | progress
122 |Asansol XVFC Work Work | Work | Work | Work
Yes under under under under under
progress | progress | progress | progress | progress
IIT Delhi 445
123 [Durgapur NCAP Work Work Work Work Work
Yes under under under under under
progress | progress | progress | progress | progress
- 124 ;
Gujarat (1) Rajkot
Haryana (1) [125 Faridabad
.I)I;a.rkhand( 126 Jamshedpur
127 Ranchi
Madhya Pra
dechin) 128  [abalpur
Uttar Prades 129 Mesrit IIT Roorkee CoP No
h (1)
NEERI-IITB XVFC No
[ anhi 130 Vasai-Virar
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation|Final Peer Re Refinemen
(A) (B) carrying out (Lacs) under |Signed | Monitoring | Inventory | Modelling | Modelling | of Control [viewed Repo| t in City pl
SA (D) (E) (F) (G) (H) (1) (9) Scenarios rt an
Study (K) (L)
()
Tamil Nadu {3, |opennai

(1)

Y
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e CENTRAL POLLUTION CONTROL BOARD

o\ T /™7 . s
ﬂa%c‘mgﬁf‘f TGO, 9 UE Serany] URedT Ao YR RN
@m&; MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA
EQ-11099/27/2021-AQM-HO-CPCB-HO January 09, 2023
To,

The Member Secretary
SPCBs/ PCCs (As per the list)

Sub.: Submission of latest status of Source Apportionment Studies and to
submit Peer Reviewed Source Apportionment (SA) Study Reports -reg.

Sir/Madam,

This has reference to source apportionment studies for identifying and
quantifying different sources of air pollution in 131 non — attainment and million plus
cities. CPCB has already communicated to SPCBs that SA/EI studies should be peer
reviewed and final peer reviewed reports to be submitted to CPCB.

As per information available with CPCB, out of 131 cities, SA studies have been
completed in 37 cities, however draft final reports have been received for 23 cities and
final peer reviewed reports have been received for only 10 cities (Status of Source
Apportionment studies and peer reviewed report submission available with CPCB are
enclosed as Annexure | for ready reference)

In this regard, SPCB/PCCs are once again requested to submit latest status of
Source Apportionment Studies as per Annexure-| and peer reviewed SA reports latest
by 25-01-2023. :

Further, as already communicated all non-attainment cities are requested to
complete their Source Apportionment studies, get it examined by a city/state level
expert group and refine the city plans as per the findings of the SA study at the earliest.
Latest status of the study may also be submitted in the attached Annexure - | latest by
25 -01-2023.

This issues with the approval of the competent authority.

Yours faithfully,

1

~

(P.K. Gupta)

jl\ﬁDivisional Head-AQM

‘“gfee wad' gt ST TR, fReel-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
QUHIH/Tel : 43102030, 22305792, aﬁﬁ'lg?/\!\lebsite : www.cpch.nic.in 58
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1. The Member Secretary

Andhra Pradesh State Pollution Control Board
D. No.33-26-14 D/2, Near Sunrise Hospital,
Pushpa Hotel Centre,

Chalmvari Street, Kasturibaipet,
Vijayavada-520010

2. The Member Secretary

Chhattisgarh Environment Conservation Board
Paryavas Bhawan,

Block Sector-19

Naya Raipur, Chhattisgarh- 492099

3. The Member Secretary

Assam State Pollution Control Board
Bamunimaidan,
Guwahati, Assam-781021

4. The Member Secretary

Bihar State Pollution Control Board
Parivesh Bhawan, Plot No.N-B/2,
Patliputra Industrial Area, Patna-800023

5. The Member Secretary

Guijarat State Pollution Control Board
Sector 10-A,
Gandhi Nagar — 382043, Gujarat

6. The Member Secretary

Haryana State Pollution Control Board
C-11, Sector 6, Panchkula,
Haryana-134109

7. The Member Secretary

H. P. State Pollution Control Board
Paryavaran Bhavan, Phase IlI,
New Shimla — 171009

Himachal Pradesh

8. The Member Secretary

J&K State Pollution Control Board, Parivesh Bhawan,
Forest Complex, Gladni, Narwal, transport Nagar,
Jammu (J&K)

9. The Member Secretary

Jharkhand State Pollution Control Board
T.A Building, HEC Campus, P.O. Dhurwa
Ranchi, Jharkhand — 834004

10. The Member Secretary

Karnataka State Pollution Control Board
Parisara Bhavan, 4"& 5" floors
Church Street, Bangalore — 560 001, Karnataka

11. The Member Secretary

Maharashtra State Pollution Control Board
Kalpataru Point, 3& 4" floors

Sion Matunga Scheme Road No. 6

Opp. Cine Planet, Sion Circle, Sion (E),
Mumbai-400 022, Maharashtra

12. The Member Secretary

M. P. State Pollution Control Board
Paryavaran Parisar, E-5 Arera Colony
Bhopal — 462016, Madhya Pradesh

13. The Member Secretary

Meghalaya State Pollution Control Board
Arden, Lumpyngngad,
Shillong — 793014, Meghalaya

14. The Member Secretary

Tamil Nadu State Pollution Control Board
No. 76, Mount Salai, Guindy,
Chennai — 600032, Tamil Nadu

15. The Member Secretary

Nagaland State Pollution Control Board
Signal Point, Dimapur,
Nagaland — 797112

16. The Member Secretary

Odisha State Pollution Control Board
Paribesh Bhawan, A-118, Nilakanta Nagar, Unit —VIII,
Bhubaneshwar — 751012, Odisha

17. The Member Secretary

Punjab State Pollution Control Board
Nabha Road, ITI Rd, Adarsh Nagar,
Prem Nagar, Patiala — 147001, Punjab

18. The Member Secretary

Rajasthan State Pollution Control Board
A-4 Institutional Area, Jhalane Dungri
Jaipur — 302004, Rajasthan

19. The Member Secretary

Telangana State Pollution Control Board
Paryavaran Bhavan

A-3, Industrial Estate, Sanath Nagar,
Hyderabad — 500 018, Telangana

20. The Member Secretary

Chandigarh Pollution Control Committee
Paryavaran Bhawan

Madhya Marg, Sector - 19 B,
Chandigarh — 160019.
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21. The Member Secretary

Uttarakhand  Environment  Protection &
Pollution Control Board

29/20, Nemi Road,
Dehradun — 248001, Uttarakhand

60

22. The Member Secretary

Delhi Pollution Control Committee
4™ floor, ISBT Building,
Kashmeri Gate, Delhi - 110006.

6569

23. The Member Secretary

West Bengal State Pollution Control Board
Paribesh Bhavan

Building, No.10-A, Block —LA, Sector 3, Salf]
Lake City,

24. The Member Secretary

Uttar Pradesh Pollution Control Board
Building.No. TC-12V
Vibhuti Khand, Gomti Nagar

Kolkata — 700 091, West Bengal

Lucknow-226 010

60



6570

61

Annexure-|
Status Source Apportionment Study
State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation| Final Peer [Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (n (J) Scenarios | Report
Study (K) (L)
(€)
Andhra Prad 1 |Guntur 68 NCAP No ([Tobe To be To be To be To be No
esh (13) initiated initiated [initiated |initiated [initiated
2 |Kurnool 64 No |[To be To be To be To be To be No
initiated initiated [initiated |initiated [initiated
3 [Nellore 68 No |[To be To be To be To be To be No
initiated initiated [initiated |initiated [initiated
4 |Vijayawada IIT-Tirupathi| 106.63 NCAP Yes |Completed |[initiated [initiated [initiated |initiated No
5 |Vishakhapatnam 88 25 Joint No |[To be To be To be To be To be No
Study initiated initiated [initiated [initiated |initiated
6 |Anantapur NCAP NCAP No ([To be To be To be To be To be No
initiated initiated [initiated |initiated [initiated
7  [Chitoor 64 NCAP No |[To be To be To be To be To be No
initiated initiated [initiated |initiated [initiated
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation| Final Peer [Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (1) (J) Scenarios | Report
Study (K) (L)
(€)
8 |Eluru 64 NCAP No [To be To be To be To be To be No
initiated initiated [initiated |initiated [initiated
9 |Kadapa NCAP NCAP No |[Tobe To be To be To be To be No
initiated initiated [initiated |initiated [initiated
10 [Ongole 64 NCAP No [To be To be To be To be To be No
initiated initiated [initiated |initiated [initiated
11 |Rajahmundry 70 25 Joint No |[To be To be To be To be To be No
Study initiated initiated [initiated |initiated [initiated
12 |Srikakulam 64 NCAP No |[To be To be To be To be To be No
initiated initiated [initiated [initiated |initiated
13 [Vizianagaram 64 NCAP No |[To be To be To be To be To be No
initiated initiated [initiated [initiated |initiated
Assam (5) 14 IIT Guwahati| 23.788 Yes |[To be To be To be To be To be To be
Guwahati initiated initiated [initiated [initiated [initiated [initiated
15 IIT Guwahati| 23.166 |NCAP No ([Tobe To be To be To be To be To be
initiated initiated [initiated |initiated [initiated |initiated

Nagaon

6571

62



63

State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation| Final Peer [Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (1) (J) Scenarios | Report
Study (K) (L)
(©)
16 IIT Guwahati| 16.638 |NCAP No |[To be To be To be To be To be To be
Nalbari initiated initiated [initiated [initiated [initiated [initiated
17 IIT Guwahati| 26.012 |NCAP Yes [To be To be To be To be To be To be
Sibsagar initiated initiated [initiated [initiated [initiated [initiated
18 IIT Guwahati| 22.798 |NCAP Yes [To be To be To be To be To be To be
Silchar initiated initiated | initiated | initiated | initiated | initiated
Bihar (3) 19 TERI, CSTEP,| External XVFC Yes | Completed |[Complete|Completed|Completed|Completed
Patna UE, ADRI Agency d
20 CSTEP, UE, External NCAP Yes | Completed |[Complete] Tobe |Completed|Completed
Gaya ADRI Agency d initiated
21 CSTEP, UE, External NCAP Yes | Completed |[Complete] Tobe |Completed|Completed
Muzaffarpur ADRI Agency d initiated
Chandigarh 22 88 25 Joint
) Study
Chandigarh
Chhattisgarh| 23 Bhilai
(3) Hal
24  |Korba
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State S.No. City Institute Cost Funded MoU | Air Quality |Emission | Receptor |Dispersion|Evaluation| Final Peer |[Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (n (J) Scenarios | Report
Study (K) (L)
(©)
25 Raipur
Delhi 26 |Delhi
Gujarat (3) 27 Surat TERI Completed |Complete|Completed [Completed [Completed Yes
d
28 GEMI Completed |Complete|Completed [Completed [Completed Yes
Ahmedabad d
29 88 25 Joint
Study
\Vadodara
Himachal Pr| 30 IIT Kanpur 31.523 Yes [Completed [Complete|Completed|[Completed|Completed No
adesh (7) Baddi d
31 IIT Kanpur 31.523 Yes [Completed [Complete|Completed |Completed [Completed No
Damtal d
32 IIT Kanpur 31.523 Yes [Completed [Complete|Completed|[Completed |[Completed No
Kala Amb d
33 IIT Kanpur 31.523 Yes [Completed |[Complete|Completed|[Completed |[Completed No
Nalagarh d
34 . IIT Kanpur 31.523 Yes [Completed [Complete|Completed |Completed [Completed No
Paonta Sahib d
35 IIT Kanpur 31.523 Yes [Completed [Complete|Completed |Completed [Completed No
Parwanoo d
36 IIT Kanpur 31.523 Yes [Completed [Complete|Completed|[Completed |[Completed No
Sunder Nagar q
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State S.No. City Institute Cost Funded MoU | Air Quality |Emission | Receptor |Dispersion|Evaluation| Final Peer |[Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (1) (J) Scenarios | Report
Study (K) (L)
(©)
J&K (2) 37 Jammu
38 [Srinagar
Jharkhand (1| 39 BCCI
) ( Dhanbad
Karnataka (4| 40 CSTEP 80
) Bangalore
41 64
Devanagere
42 |Gulburga/ Kalabu 72
rgi
43 79 25 Joint
) Study
Hubli-Dharwad
Madhya Pra| 44
desh (6) Bhopal
45 |Dewas
46 |Indore
47 |Sagar
48 74 25 Joint
L Study
Ujjain
49 |Gwalior
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation| Final Peer [Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (1) (J) Scenarios | Report
Study (K) (L)
(©)
Maharashtr| 50 NEERI-IITB 50 MPCB Yes [To be To be To be To be To be No
a (18) Akola initiated initiated [initiated [initiated [initiated
51 . NEERI-IITB 50 MPCB Yes [Completed [Complete|initiated |Completed [Initiated Yes
Amravati d
52 NEERI-IITB 50 MPCB Yes [Completed |[Complete|initiated [Completed |Initiated Yes
Aurangabad d
53 NEERI-IITB 50 MPCB Yes [Completed [To be To be To be To be No
Badlapur initiated [initiated [initiated |initiated
54 NEERI-IITB 50 MPCB Yes [Completed |[Complete|initiated [Completed |Initiated No
Chandrapur d
55 NEERI-IITB 50 MPCB Yes [To be To be To be To be To be No
Jalgaon initiated initiated [initiated [initiated [initiated
56 NEERI-IITB 50 MPCB Yes |Completed [To be To be To be To be No
Jalna initiated [initiated [initiated |initiated
57 NEERI-IITB 50 MPCB Yes [Completed [Completelinitiated [Completed |Initiated Yes
Kolhapur d
58 NEERI-IITB 50 MPCB Yes | Completed [To be To be To be To be No
Latur initiated [initiated [initiated [initiated
59 . NEERI-IITB 75 MPCB Yes | Completed [Completellnitiated [Completed |Initiated Yes
Mumbai d
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation| Final Peer [Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (1) (J) Scenarios | Report
Study (K) (L)
(©)
60 NEERI-IITB 75 MPCB Yes | Completed [Complete|Initiated |Completed [Initiated No
Nagpur d
61 Nashik NEERI-IITB 50 MPCB Yes | Completed [Complete|initiated [Completed |Initiated Yes
d
62 . . NEERI-IITB 50 MPCB Yes | Completed [Complete|initiated [Completed |Initiated Yes
Navi Mumbai d
63 Pune NEERI-IITB 75 MPCB Yes | Completed [Complete|Initiated |Completed [Initiated Yes
u
d
64 NEERI-IITB 50 MPCB Yes | Completed [To be To be To be To be No
Sangli initiated [initiated [initiated |initiated
65 NEERI-IITB 50 MPCB Yes | Completed [Complete|Initiated |Completed [Initiated Yes
Solapur d
66 NEERI-IITB 50 MPCB Yes | Completed [To be To be To be To be No
Ulhasnagar initiated [initiated [initiated [initiated
67 NEERI 41 MPCB Yes [Initiated To be To be To be To be No
Thane initiated [initiated |initiated [initiated
Meghalaya 68 .
ghalaya ( Byrnihat
1)
Nagaland (2)| 69 NIT Nagalan 70 Yes [To be To be To be To be To be No
Dimapur d initiated initiated [initiated [initiated |initiated

67



68

State S.No. City Institute Cost Funded MoU | Air Quality |Emission | Receptor |Dispersion|Evaluation| Final Peer |[Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (1) (J) Scenarios | Report
Study (K) (L)
(©)
70 NIT Nagalan 65 25 Joint Stu| Yes [To be initiat [To be initi[To be initia[To be initia|[To be initia No
) d dy ed ated ted ted ted
Kohima
Odisha (7) 71
Angul
72 70 25 Joint
Study
Balasore
73 40 25 Joint
Study
Bhubaneswar
74  |Cuttack
75 |Rourkela
76  [Talcher
77 .
Kalinga Nagar
Punjab (9) 78 . PSCST, TERI 102.64 Yes Completed |Complete|Completed [Completed [Completed No
Ludhiana d
79 IIT Delhi 35 Yes Completed [Complete|Not Done |Completed|Completed No
Naya Nangal d
80 IIT Delhi Yes Completed [Complete|Not Done |Completed|Completed No
Khanna d
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State S.No. City Institute Cost Funded MoU | Air Quality |Emission | Receptor |Dispersion|Evaluation| Final Peer |[Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (n (J) Scenarios | Report
Study (K) (L)
(©)
81 . IIT Delhi Yes Completed [Complete|Not Done [Completed |Completed No
Dera Bassi : d : : :
82 . IIT Delhi Yes Completed |Complete|Not Done [Completed |Completed No
Gobindgarh g
83 IIT Delhi Yes Completed |Complete|Not Done [Completed |Completed No
Jalandhar g
84 IIT Delhi Yes Completed |Complete|Not Done [Completed |[Completed No
Pathankot/Dera B d
aba
85 . IIT Delhi Yes Completed |Complete|Not Done [Completed |Completed No
Patiala d
86 . IIT Delhi No 2012 study
Amritsar
Rajasthan (5| 87 Alwar IIT Kanpur 118 Yes |Initiated Initiated [Initiated [Initiated [Initiated No
)
88 . IIT Kanpur 58.263 Yes [Completed [Complete
Jaipur d
89 IIT Kanpur 115.419 Yes [Initiated Initiated |[Initiated |Initiated |Initiated No
Jodhpur
90 40 25 Joint No
study
Kota
91 IIT Kanpur 102.365 Yes [Initiated Initiated |[Initiated |Initiated |Initiated No

Udaipur
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State S.No. City Institute Cost Funded MoU | Air Quality |Emission | Receptor |Dispersion|Evaluation| Final Peer |[Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (n (J) Scenarios | Report
Study (K) (L)
(©)
Tamil Nadu (| 92 70 25 Joint
3) ) study
Thoothukudi
93 [Trichy
94 |Madurai
Telangana (4] 95 IIT Kanpur 103 NCAP Yes Initiated [To be To be To be To be No
) Hyderabad initiated [initiated [initiated [initiated
96 IIT Kanpur NCAP Yes Initiated |To be To be To be To be No
Patancheruvu initiated [initiated [initiated [initiated
97 NCAP No |No No No No No No
Sangareddy
98 70 25 Joint No |No No No No No No
Study
Nalgonda
Uttar Prades| 99 IIT Kanpur 92.673 UPPCB Yes [Completed |[Complete|Completed|[Completed |[Completed No
h (16) Agra d
100 IIT Kanpur 51.330 NCAP Yes No
Anpara
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State S.No. City Institute Cost Funded MoU | Air Quality |Emission | Receptor |Dispersion|Evaluation| Final Peer |[Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (n (J) Scenarios | Report
Study (K) (L)
(©)
101 HBTU-Kanpu 79 25 Joint No No
) r Study
Bareily
102 . 1T 51.330 NCAP Yes No
Firozabad K
anpur
103 . 1T 51.330 NCAP Yes
Gajraula K
anpur
104 IIT Delhi 52.0368 UPPCB Yes | Completed [Not Done{Completed| Not Done [Completed No
Ghaziabad
105 MMTU Gora CoP No No
Gorakhpur khp
ur
106 [Jhansi IIT Kanpur 51.330 CoP Yes No
107 IIT Kanpur 92.673 UPPCB Yes [Completed |[Complete|Completed|[Completed |[Completed No
Kanpur d
108 . IIT Kanpur 51.330 NCAP Yes No
Khurja
109 TERI Pro Bono |Clean Air Yes Initiated [Complete| Not Done |Completed| To be No
Project d initiated
Lucknow
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State S.No. City Institute Cost Funded MoU | Air Quality |Emission | Receptor |Dispersion|Evaluation| Final Peer |[Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (n (J) Scenarios | Report
Study (K) (L)
(©)
110 AMU Aligarh 79 25 Joint No No
Study
Moradabad
111 IIT Delhi 74 25 Joint No No
) Study
Noida
112 IIT Kanpur 61.213 NCAP Yes | Completed | Initiated | initiated To be To be No
Prayagraj initiated | initiated
113 . IIT Kanpur 51.330 NCAP No
Raebareli
114 IIT Kanpur 61.213 NCAP Yes | Completed | Initiated | Initiated To be To be No
\/aranasi initiated | initiated
Uttarakhand| 115 Kashiour
(3) b
116 [Rishikesh
117 BHU 74 25 Joint No
Study
Dehradun
West Bengal| 118 NEERI Yes [Completed [Complete|Completed |Not Done [Not Done
(6) Kolkata d
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State S.No. City Institute Cost Funded MoU | Air Quality |Emission | Receptor |Dispersion|Evaluation| Final Peer |[Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (1) (J) Scenarios | Report
Study (K) (L)
(€)
119 NEERI Yes |Completed [Complete|Completed|Not Done |Not Done
Howrah d
120 |[Barrackpore NEERI 208 NCAP Yes [To be To be To be To be To be No
initiated initiated [initiated [initiated |initiated
121 [Haldia NEERI 203 NCAP Yes |[To be To be To be To be To be No
initiated initiated [initiated [initiated |initiated
122 |Asansol IIT Delhi 445 NCAP/XVFC| Yes [To be To be To be To be To be No
initiated initiated [initiated [initiated |initiated
123 |Durgapur IIT Delhi NCAP/XVFC| Yes [Tobe To be To be To be To be No
initiated initiated [initiated |initiated [initiated
. 124 .
Gujarat (1) Rajkot
Haryana (1) [125 Faridabad
;harkhand 2 126 Jamshedpur
127 Ranchi
Madhya Pra
desh (1) 128 Jabalpur
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State S.No. City Institute Cost Funded | MoU | Air Quality | Emission | Receptor |Dispersion|Evaluation| Final Peer [Refinement
(A) (B) carrying out (Lacs) under |Signed | Monitoring |Inventory| Modelling | Modelling | of Control | Reviewed |in City plan
SA (D) (E) (F) (G) (H) (N (J) Scenarios | Report
Study (K) (L)
(©)
IIT Roork CoP N
Uttar Prades 129 Meerut oorkee o 0
h(1)
NEERI-IITB XVFC N
SIS 130 \Vasai-Virar °
(1)
(Tl";m” Naell 131 Chennai
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CENTRAL POLLUTION CONTROL BOARD
Lifestyle for ‘ TIiERv], 99 U9 Siary IRads W36, ARG WROR.
Environment MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA.

Y/
N‘A

%‘QEE%@ |

CPCB
SPEED POST / EMAIL
CM-13011/171/2023-LAW-HO-CPCB-HO September 01,2025
To,

The Member Secretary
Rajasthan Pollution Control Board
4, Jhalana Institutional Area, Jhalana Doongri, Jaipur — 30200

Sub.: Implementation of State action plan focusing in the cities mentioned in order of Hon’ble

NGT in O.A. 687 of 2023 -reg.
Sir/Madam,

This is with reference to the directions of the Hon’ble National Green Tribunal (NGT) vide
orders dated 03.11.2023 and 29.07.2025 in the matter of O.A. No. 687 of 2023, concerning the serious
air quality conditions reported in 53 cities, as reflected in Air Quality Bulletins. Vide order dated
29.07.2025, the Hon’ble NGT directed the completion of Source Apportionment (SA) studics in the

listed cities and the preparation of City Action Plans based on the findings of these studies. Copies of
the orders are attached as Annexure-I.

In this regard, it is to inform that out of the 53 cities mentioned in the matter, 8 cities namely -
Hanumangarh, Sri-Ganganagar, Bikaner, Bundi, Churu, Dausa, Jhunjhunu and Tonk fall under the
Jurisdiction of Rajasthan State and are neither covered under the National Clean Air Programme
(NCAP) nor part of the Delhi-NCR initiatives.

Further, it is to inform that in compliance to Hon'ble NGT (SZ) order O.A. 159 of 2021, the
Guidelines for Preparation of State Action Plans have been prepared by the Central Pollution Control

Board (CPCB). In compliance to the said order, Rajasthan State has submitted its State Action Plan
dated 30.01.2025.

As per the ‘Guidelines for Preparation of State Action Plans’ issued by CPCB, identification of
air pollution sources (Source Apportionment/Emission Inventory) is one of the key components.

Accordingly, it is requested that in compliance to Hon'ble NGT order in the matter of O.A 687
of 2023, air pollution sources within the jurisdiction be identified with detail quantification of emission

sources including Source Apportionment and appropriate City Action Plans for the mentioned cities be
prepared to ensure effective implementation of actions on the ground.

This issues with the approval of the Competent Authority.
Yours faithfully,
"%
(P. Agarwal)
Divisional Head-AQM

. > [a)
‘RSt WeH a3 R, feeedt - 110032,
Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.

S XHIY /Tel : 43102030, 22305792, AATSC/Website: WWw.cpcb.nic.in
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CPCB MINISTRY OF ENVII?ONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA.
SPEED POST / EMAIL
CM-13011/171/2023-LAW-HO-CPCB-HO September 01, 2025

To,
The Member Secretary
Punjab Pollution Control Board
Vatavaran Bhavan, Nabha Road, Patiala, Punjab — 147001

Sub.: Implementation of State action plan focusing in the cities mentioned in order of Hon’ble
NGT in O.A. 687 of 2023 -reg.

Sir/Madam,

This is with reference to the directions of the Hon’ble National Green Tribunal (NGT) vide
orders dated 03.11.2023 and 29.07.2025 in the matter of O.A. No. 687 of 2023, concerning the serious
air quality conditions reported in 53 cities, as reflected in Air Quality Bulletins. Vide order dated
29.07.2025, the Hon’ble NGT directed the completion of Source Apportionment (SA) studies in the

listed cities and the preparation of City Action Plans based on the findings of these studies. Copies of
the orders are attached as Annexure-IL.

In this regard, it is to inform that out of the 53 cities mentioned in the matter, one city namely
Bathinda fall under the jurisdiction of Punjab State and are neither covered under the National Clean
Air Programme (NCAP) nor part of the Delhi-NCR initiatives.

Further, it is to inform that in compliance to Hon'ble NGT (SZ) order O.A. 159 of 2021, the
Guidelines for Preparation of State Action Plans have been prepared by the Central Pollution Control

Board (CPCB). In compliance to the said order, Punjab State has submitted its State Action Plan dated
29.01.2025.

As per the ‘Guidelines for Preparation of State Action Plans’ issued by CPCB, identification of
air pollution sources (Source Apportionment/Emission Inventory) is one of the key components.

Accordingly, it is requested that in compliance to Hon'ble NGT order in the matter of O.A 687
of 2023, air pollution sources within the jurisdiction be identified with detail quantification of emission
sources including Source Apportionment and appropriate City Action Plans for the mentioned cities be
prepared to ensure effective implementation of actions on the ground.

This issues with the approval of the Competent Authority.
Yours faithfully,
o
(P. Agarwal)
Divisional Head-AQM

¢ ¢
R & a3 R, fewwdt - 110032,
Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
G NHIY /Tel : 43102030, 22305792, aER:IE_C’/WebSite: www.cpcb.nic.in
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CPCB
SPEED POST / EMAIL
CM-13011/171/2023-LAW-HO-CPCB-HO September 01, 2025
To,

The Member Secretary
Haryana State Pollution Control Board
C-11, Sector 6, Panchkula — 134109, Haryana

Sub.: Implementation of State action plan focusing in the cities mentioned in order of Hon’ble
NGT in O.A. 687 of 2023 -reg.

Sir/Madam,

This is with reference to the directions of the Hon’ble National Green Tribunal (NGT) vide
orders dated 03.11.2023 and 29.07.2025 in the matter of O.A. No. 687 of 2023, concerning the serious
air quality conditions reported in 53 cities, as reflected in Air Quality Bulletins. Vide order dated
29.07.2025, the Hon’ble NGT directed the completion of Source Apportionment (SA) studies in the

listed cities and the preparation of City Action Plans based on the findings of these studies. Copies of
the orders are attached as Annexure-I.

In this regard, it is to inform that out of the 53 cities mentioned in the matter, 5 cities namely
Fatehabad, Kaithal, Kurukshetra, Sirsa and Hisar fall under the jurisdiction of Haryana State and are
neither covered under the National Clean Air Programme (NCAP) nor part of the Delhi-NCR initiatives.

Further, it is to inform that in compliance to Hon'ble NGT (SZ) order O.A. 159 of 2021, the
Guidelines for Preparation of State Action Plans have been prepared by the Central Pollution Control

Board (CPCB). In compliance to the said order, Haryana State has submitted its State Action Plan dated
31.01.2025.

As per the ‘Guidelines for Preparation of State Action Plans’ issued by CPCB, identification of
air pollution sources (Source Apportionment/Emission Inventory) is one of the key components.

Accordingly, it is requested that in compliance to Hon'ble NGT order in the matter of O.A 687
of 2023, air pollution sources within the jurisdiction be identified with detail quantification of emission
sources including Source Apportionment and appropriate City Action Plans for the mentioned cities be
prepared to ensure effective implementation of actions on the ground.

This issues with the approval of the Competent Authority.
Yours faithfully,
\ A

(P. Agarwal)
Divisional Head-AQM

“URerST We a3 IR, feeedt - 110032
Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
QXHIY /Tel : 43102030, 22305792, QEWNVebsite: www.cpcb.nic.in
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e Environment MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA.
CPCB SPEED POST / EMAIL
CM-13011/171/2023-LAW-HO-CPCB-HO September 01, 2025
To,

The Member Secretary

Bihar State Pollution Control Board

Parivesh Bhawan, Plot No. NS-B/2,

Patliputra Industrial Area, Patna, Bihar — 800023

Sub.: Implementation of State action plan focusing in the cities mentioned in order of Hon’ble
NGT in O.A. 687 of 2023 -reg.

Sir/Madam,

This is with reference to the directions of the Hon’ble National Green Tribunal (NGT) vide
orders dated 03.11.2023 and 29.07.2025 in the matter of O.A. No. 687 of 2023, concerning the serious
air quality conditions reported in 53 cities, as reflected in Air Quality Bulletins. Vide order dated
29.07.2025, the Hon’ble NGT directed the completion of Source Apportionment (SA) studies in the
listed cities and the preparation of City Action Plans based on the findings of these studies. Copies of
the orders are attached as Annexure-1I.

In this regard, it is to inform that out of the 53 cities mentioned in the matter, 2 citics namcly
Purnia and Rajgir fall under the jurisdiction of Bihar State and are neither covered under the National
Clean Air Programme (NCAP) nor part of the Delhi-NCR initiatives.

Further, it is to inform that in compliance to Hon'ble NGT (SZ) order O.A. 159 of 2021, rhe
Guidelines for Preparation of State Action Plans have been prepared by the Central Pollution Control

Board (CPCB). In compliance to the said order, Bihar State has submitted its State Action Plan dated
12.03.2025.

As per the ‘Guidelines for Preparation of State Action Plans’ issued by CPCB, identification of
air pollution sources (Source Apportionment/Emission Inventory) is one of the key components.

Accordingly, it is requested that in compliance to Hon'ble NGT order in the matter of O.A 687
of 2023, air pollution sources within the jurisdiction be identified with detail quantification of emission
sources including Source Apportionment and appropriate City Action Plans for the mentioned cities be
prepared to ensure effective implementation of actions on the ground.

This issues with the approval of the Competent Authority.
Yours faithfully,
oan
(P. Agarwal)
Divisional Head-AOQOM

“aRerst wie” et 3Tl R, fewed - 110032,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
QXHIY /Tel : 43102030, 22305792,ﬁERTISE/Website: www.cpcb.nic.in



\\‘ CENTRAL POLLUTION CONTROL BOARD
Q é /] Lifestyle for TIiaRYT, 99 U9 Siaarg URadw JATed, ARG WK,

B

6588 "

vr
—

W
0,7.

o
L)

e e Environment MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA.
CPCB
SPEED POST / EMAIL
CM-13011/171/2023-LAW-HO-CPCB-HO September 01, 2025
To,

The Member Secretary

Gujarat Pollution Control Board
Paryavaran Bhavan, Sector 10A,
Gandhinagar, Gujarat — 382010

Sub.: Implementation of State action plan focusing in the cities mentioned in order of Hon’ble
NGT in O.A. 687 of 2023 -reg.

Sir/Madam,

This is with reference to the directions of the Hon’ble National Green Tribunal (NGT) vide
orders dated 03.11.2023 and 29.07.2025 in the matter of O.A. No. 687 of 2023, concerning the serious
air quality conditions reported in 53 cities, as reflected in Air Quality Bulletins. Vide order dated
29.07.2025, the Hon’ble NGT directed the completion of Source Apportionment (SA) studics in the

listed cities and the preparation of City Action Plans based on the findings of these studies. Copies of
the orders are attached as Annexure-I.

In this regard, it is to inform that out of the 53 cities mentioned in the matter, 2 cities namely
Ankleshwar and Vapi fall under the jurisdiction of Gujarat State and are neither covered under the
National Clean Air Programme (NCAP) nor part of the Delhi-NCR initiatives.

Further, it is to inform that in compliance to Hon'ble NGT (SZ) order O.A. 159 of 2021, rhe
Guidelines for Preparation of State Action Plans have been prepared by the Central Pollution Control

Board (CPCB). In compliance to the said order, Gujarat State has submitted its State Action Plan dated
21.03.2025.

As per the ‘Guidelines for Preparation of State Action Plans’ issued by CPCB, identification of
air pollution sources (Source Apportionment/Emission Inventory) is one of the key components.

Accordingly, it is requested that in compliance to Hon'ble NGT order in the matter of O.A 687
0f 2023, air pollution sources within the jurisdiction be identified with detail quantification of emission
sources including Source Apportionment and appropriate City Action Plans for the mentioned cities be
prepared to ensure effective implementation of actions on the ground.

This issues with the approval of the Competent Authority.
Yours faithfully,
LAY
(P. Agarwal)
Divisional Head-AQM

“aRerer e et sl R, feett - 110032,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
GXHIY /Tel : 43102030, 22305792, ATHTST /Website: www.cpcb.nic.in
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Item No. 10 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 687 /2023

In re: Air Quality Index in various Cities

Date of hearing: 03.11.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1. This original application is registered in suo moto exercise of powers
on the basis of the Air Quality Bulletins of CPCB posted on their website
in respect of Air Quality Index (AQI) for different cities from 20.10.2023 to
01.11.2023. The said reports show that there are various cities where the
air quality index has dipped to “very poor” or even to “severe” stage. For
example, a perusal of the air quality index of 01.11.2023 discloses that in
Hanumangarh, Fatehabad, Hisar, the air quality has dipped to the
“severe” level, in respect of Bahadurgarh, Biwani, Charkhi Dadri,
Faridabad, Greater Noida, Kaithal, Noida, Rohtak and Sri Ganganagar
apart from Delhi, the air quality was at “very poor” level and in respect of
Amritsar, Ankleshwar, Baddi, Balllabgarh, Bathinda, Bharatpur,
Bhiwadi, Bhopal, Bikaner, Bulandshahr, Bundi, Byrnihat, Churu,
Dausa, Dhandbad, Dharuhera, Ghaziabad, Gurugram Gwalior, Jhansi,
Jhunjhunu, Karnal, Khurja, Kota, Kurukshetra, Lucknow, Ludhiana,
Mandi Gobindgarh, Manesar, Narnaul, Navi Mumbai, Panipat, Patna,
Purnia, Rajgir, Sirsa, Sonipat, Thane, Tonk and Vapi , the air quality has

dipped to “poor” level.
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2. The Tribunal earlier had registered O.A. No. 681/2018 on the basis

of the news item published in the Times of India relating to clean air in

102 cities and by order dated 08.04.2021 had constituted eight Member

National Task Force headed and coordinated by Secretary, MoEF&CC and

the nominees of other authorities/Departments to monitor the remedial

steps to improve the status of air quality in Non-Attained Cities (NACs)

consistent with the action plan already prepared and approved by the

Expert Committee on the direction of the Tribunal. The directions of the

Tribunal contained in the order dated 08.04.2021 were as under:-

“60. Our directions are summed up as follows:

i,

ii,

i,

We direct constitution of an eight-member National Task
Force (NTF) to be headed and coordinated by the
Secretary MoEF8CC with nominees (not below the rank
of Joint Secretaries) of Ministries from Housing and
Urban Development, Road Transport, Petroleum, Power,
Agriculture, Health and Chairman, CPCB with a view to
monitor remedial steps to improve the status of air
quality in NACs consistent with the action plans already
prepared and approved by the Expert Committee and
directions of this Tribunal, referred to above, including
the last order dated 21.08.2020 and also to monitor
compliance of noise control norms. NTF may also
monitor enforcement of laid down air quality standards
beyond NACs in other identified air polluted areas where
air quality is poor and above.

The NTF may hold its first meeting within one month
and thereafter evolve mechanism for monitoring by
quarterly meetings with Chief Secretaries of concerned
States/UTs. The NTF may coordinate and work in
tandem with the Committees already constituted under
NCAP at National and State levels.

Monitoring by NTF may be with reference to the action plans
of 124 NACs. The components include installation of
monitoring stations, completion of CC and SA studies, shifting,
prohibiting and regulating activities beyond carrying capacity
(such as shifting to cleaner fuel and declaring regulated/no
vehicle zones so as to ensure that the air quality does not go
beyond ‘poor’ for protection of health of the citizens),
effectiveness of PGRPs, timelines for execution of the action
plans and recovery of compensation for delay, addressing gap
in control of noise pollution, afforestation drives utilizing
CAMPA funds, effective implementation of ERS, revamping of
PCBs/PCCs and other monitoring mechanism, remediation of

2
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legacy waste sites and effectives steps for management of
other waste, including biomedical, plastic and e-waste, dust
control, public awareness and community involvement
programmes and setting up of data grids on all levels. NTF
may also evolve and oversee parameters for interse ranking of
success of remedial action for 124 NACs and other air polluted
areas where air quality is poor and above. Further,
accountability for failures and incentives for success also
needs to be monitored. NTF is free to take up any other
incidental issues.

iv. Consistent with Digital India initiatives, MoEF&CC/ CPCB
may consider setting up and periodically updating National
Environment Data Grid (NEDG) linked to the State
Environment Data Grids (SEDGs) and District Environment
Data Grids (DEDGs) and further linked to available portals like
online air quality, Sameer and other monitoring stations to
facilitate analysis, research and planning on the subject. It
may be further interlinked to National Air Quality Monitoring
Programme (NAMP). Based on above data, the MoEF&CC may
lay down guidelines for classifying cities/districts in terms of
air quality in different categories such as ‘Tred’, ‘orange’ and
‘green’. On that basis, a National Air Quality Atlas may be
compiled and published on the websites of MoEF&CC, CPCB
and State PCBs/PCCs annually.

v, The Chief Secretaries of all States/UTs may continue to
monitor progress in execution of action plans at State
level with the assistance of monitoring cells in their
offices and the AQMCs. The State level monitoring must
include action at the ground as per directions to be
implemented by the District Magistrates or other
concerned departments. The monitoring may include all
associated issues, including road dust control by
appropriate sprinkling of water (utilizing treated water,
instead of potable water), planting herbs and shrubs,
and all sources of pollution, including fire crackers. The
issue of noise pollution also needs to be addressed, as
earlier directed.”

3. A serious condition is reflected in various cities in Air Quality
Bulletins. Hence, immediate action is required for prevention and control

of the air pollution in these cities so as to ensure better air quality to the

residents.

4. The power of the Tribunal to take suo-moto cognizance of the
matter is already upheld by the Hon'ble Supreme Court in the matter
Municipal Corporation of Greater Mumbai v. Ankita Sinha and Others 2021

SCC Online SC 897.
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ii.

iii.

iv.

7.

33

In view of above, we implead following respondents in the matter:
Chief Secretaries of the concerned States;

Chairman, Commission for Air Quality Management (CAQM);
Member Secretary, CPCB;

National Task Force through its head Secretary, MoEF&CC.
Let notice be issued to above respondents.

The Chief Secretaries of the States where the cities AQI has dipped

to severe, very poor and poor, are directed to take immediate remedial

action and submit action taken report before the Tribunal on or before

the next date of hearing by e-mail at judicial-ngt@gov.in preferably in the

form of searchable PDF/ OCR Support PDF and not in the form of Image

PDF. The other respondents are also directed to take remedial action and

submit action taken report reflecting compliance of directions issued by

the Tribunal from time to time in this regard.

8.

List this matter on 10.11.2023.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

November 03, 2023
Original Application No. 577/2023

SN
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Item Nos. 16tol8 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 687 /2023
Air Quality Index in various Cities
WITH
Original Application No 1228/2024

News [tem titled "Lancet study links alarming mortality rates to poor air
quality 12 strategies to combat country’s air pollution crisis" appearing in
the Indian Express dated 13.09.2024

WITH
Original Application No. 646/2024

News Item titled "How Partial Combustion Fuels Your Bad Air Woes"
appearing in The Times of India dated 02.05.2024

Date of hearing: 29.07.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Amicus Curiae! Mr. Sanjay Upadhyay, Senior Advocate (Amicus Curiae) with Ms.
Manisha Badoni, Ms. Mansi Bachani, Ms. Sajal Bhardwaj & Mr.
Surya Gupta, Advs.

Respondents: Ms. Suhasini Sen, Adv. for MoEF & CC
Dr. Abhishek Atrey, Adv. for CAQM
Ms. Atika Singh & Ms. Richa Kapoor, Advs. for Punjab PCB
Mr. Rahul Khurana, Adv. for the State of Haryana & HSPCB
(Through VC)
Mr. Mukesh Verma & Ms. Vatsala Tripathi, Advs. for MPCB
(Through VC)
Mr. Raj Kumar, Adv. for CPCB in OA 1228/2024 (Through VC)
Mr. Amit Singh Chauhan & Ms. Shikha Chauhan, Advs. for CPCB
in OA 687 /2023 (Through VC)
Mr. Atif Suhrawardy & Mr. Pankaj Kumar, Advs. for CPCB in OA
646/2024
Mr. Nishant Awana, Adv. for RSPCB (Through VC)
Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB
(Through VC)
Mr. Divyanshu Kumar Srivastava, Adv. for the State of Himachal
Pradesh (Through VC)
Ms. Savi Nagpal, AAG for the State of Punjab (Through VC)
Mr. Maulik Nanavati, Adv. for GPCB & State of Gujarat (Through
VQ)
Mr. Dhananjay Baijal & Mr. Tilak Singh, Advs. for Telangana PCB
Ms. Priyanka Swami, Adv. for the State of UP (Through VC)
Mr. Devraj, Adv. for KSPCB (Through VC)
Mr. Balendu Shekhar & Ms. Tanisha Samanta, Advs. for DPCC in
OA 646/2024
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ORDER

85

Learned counsel appearing for the MoEF&CC has pointed out that

the matter before the Hon'ble Supreme Court is likely to come up for

hearing on 05.08.2025. She has also referred to the Annexure B filed along

with the report of the MoEF&CC dated 22.10.2024 (page 1726) and has

pointed out that out of the 53 cities under consideration as on the date

filing of the said Affidavit, the source apportionment studies were not

initiated in 31 cities, it was completed in 9 cities and it was ongoing in 13

cities. The disclosure made by the MoEF&CC in Annexure B to the report

dated 22.10.2024 is as under:-

Release No. of
of funds PM10 |PM |Days
Status of Status |and Activities/measu level (2.5 |where
S. source of Clean |utilisation oo tants Status |s duri |AQl is
State City apportion | Sources of PM10 Air for Improve air of durin {ng |[modera
No. ment Action |implemen GRAP (g FY |CY |te
study Plan |tationof |3 2023- 202 |(AQI<20
action 24 2 0)inCY
plan 2023
Sources of PM10 Procurement of 7
(Summer): Water Sprinklers;
Road dust &
construction soil: Development of
57%; parks;
Transport: 4%
Industry: 13% Operation and
waste burning: 9% Maintenance of 6
DG Sets:1% Sweeping
Refuse burning: 7% Machines:;
Secondary aerosol:
9% Setting up of 150
Rs.298.6 |KVA Eleclric
Sources of PM10 crores Transformer for
(Winter): released |Legacy Waste at
Road dust & during FY [Ram Chak Bairiya
Patna . islad ggr:/strucﬁon soil: ':%_3129022% till construat . o
. omplete: b, - onstruction of repar
1 |Bihar g‘:&;‘\P (2021)  |Transport: 13% PrEpard \oy, Road and eq |167 |°0 |202
Industry: 11% underground
waste buming: 14% Utilisation: |drain work in
DG Sets:3% Rs.232.83 |various wards;
Refuse buming: 6% crore
Secondary aerosol: (78%) Desilting of
24% drains;
Sources of PM2.6 Commissioning of
(Summer): Electric
Road dust & Crematorium;
construction soil:
29%, Purchase of 9
Transport: 7% units of 1000 Kgs
Industry: 27% waste composter
waste buming: 10% and 3 units of
DG Sets:2% 2000 Kgs Waste
Refuse burning: 3% Composter;
Secondary aerosol:
2
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State

City

Status of
source
apportion
ment
study

Sources of PM10

Status
of Clean
Air
Action
Plan

Release
of funds
and
utilisation
for
Implemen
tation of
action
plan

Activities/measu
res taken to
improve air
quality

Status
of
GRAP

PM10
level

durin
g FY
2023-
24

PM
25
duri
ng
cYy
202

No. of
Days
where
AQlis
modera
te
(AQl<20
0)IinCY
2023

22%

Sources of PM2.5
(Winter):

Road dust &
construction soil: 5%,
Transport. 18%
Industry: 10%
waste burning: 21%
DG Sets: 4%
Refuse burning: 5%
Secondary aerosol:
38%

Renovation and
Development of
old parks;

Infrastructure
Development
(AQM Cell);

Procurement of
CNG buses.

Organization of
training programs
and other
activilies.
Creation of Public
Awareness;

Purnia

Not
initiated

Not
prepared

water sprinkling
on eight main
roads through two
water sprinkling
vehicles;

Tender is floated
for procurement
of mechanical
sweeping
machine.

manual sweeping
of main roads is
done.

Plantation has
been done near
the Law college
pond, Polylechnic
pond and other
places and
around 750 trees
has been planted.

Prepar
ed

100

176

Rajgir

Not
initiated

Not
prepared

Dust suppression
measures through
(one sprinkler
cum anti-smog
machine and two
small size water
sprinklers)

Tender is floated
for procurement
of mechanical
sweeping
machine.

Manual sweeping
of main roads is
being done
through more

Prepar
ed

70

197
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Release No. of
of funds PM10 |[PM |Days
Status of Status |and Activities/measu level [2.5 |where
S. source of Clean |utilisation e taken'to Status |s duri |AQl is
State City apportion | Sources of PM10 Air for of durin |{ng |[modera
No. ment Action |implemen Improve'si GRAP |gFY [CY |te
study Plan |tationof |TU@Y 2023- |202 |(AQI<20
action 24 2 0)inCY
plan 2023
than 250 safai
karamchari.
Sources of PM10
(Summer):
Road dust &
construction soil, re-
suspended road
dust: 30.6%,
Transport: 6.42%
Cgal and flyash: 37% Rs.42.69 Mechanical road
Biomass and waste sweepers- 14
burning: 14.5% Grores (procurement in
released
during FY progress)
) 2019-20 till
Delhi Water
4 |Delni (NCAP ;:Z%Tg)'eted Sources of PM10 | Prepared ;I 2023- | prinklers/anti- :;epar 194 |98 |206
City) (Winter): ’ sSmog guns-28
Road dust & S
; . Utilisation: "
construction sail, re- Rs.13.56 potho!e repair
suspended road crdre : machines-2 '
dust: 17.49%, (329%) (procurement in
Transport. 19% progress)
Biomass and waste
burning: 25.43%
secondary
particles:24.61%
Coal and fly ash :
12%
Actions taken by
Reglonal Office-
Ankleshwar: -
* Issued
instructions to
Chief Officer of
Notified Area,
industries
Associations, all
industries and
common facililies
to take extra
precaution during
5 Gujarat Anklesh Not ) Not } Winter Season 121 |sa |277
war initiated prepared
» Regional Office
Ankleshwar has
already started
night monitoring
on regular basis
Proposed Action
by Regional
Office-
Ankleshwar: -
*» Orgenize
Environment clinic
cum awareness
program to aware
public at large to
4
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No.

State

City

Status of
source
apportion
ment
study

Sources of PM10

Status
of Clean
Air
Action
Plan

Release
of funds
and
utilisation
for
implemen
tation of
action
plan

Activities/measu
res taken to
improve air
quality

Status
of
GRAP

PM10
level

durin
g FY
2023-
24

PM
2.5
duri
ng
cY
202

No. of
Days
where
AdQlis
modera
te
(AQl<20
0)inCY
2023

control air
pollution.

* Rigorous
monitoring &
sampling of
industries having
coal fired utilities
(that contribute in
particulate
matter)

= Mandating
Notified Area
Authority-
Ankleshwar &
Ankleshwar
Industries
Association to
carry out
cleanliness drive
and plantation
drive.

Vapi

Not
initiated

Not
prepared

o Regional Office
Vapi had
organized
Environment clinic
on “Winter Action
Plan- Air Pollution
Control during
Winter Season”.

e All industrial
and common
spray
dryer/incinerator
operators were
instructed not to
operate spray
dryer/incinerator
in night time as
far as possible;
else it should be
operated with
utmost care, i.e.
under the strict
supervision and
additional
precautionary
APCM.

e All industries
were instructed to
take extra
precautionary
measures during
Winter Season as
part of Winter
Action Plan and
instructed to
submit Winter
Action Plan.

119

69

232
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No.

State

City

Status of
source
apportion
ment
study

Sources of PM10

Status
of Clean
Alr
Action
Plan

Release
of funds
and
utilisation
for
implemen
tation of
action
plan

Activities/measu
res taken to
improve air
quality

GRAP

level

Status |s

durin
g FY

24

PM10 |PM

2.5
duri
ng
cy

2023-|202

No. of
Days
where
AQlis
modera
te
(AQI<20
0)inCY
2023

o Chief Officer of
Notified Area
Authority and
Vapi Nagarpalika
have been asked
to comply with
Construction and
Demolition Waste
Management
Rule-2016 and to
take corrective
measure to
minimize
generation of
particulate matter
as per relevant
guidelines.

« Regional Office
Vapi has already
started night
monitoring on
regular basis.

Haryana

10

12

Faridab
ad
(NCAP
City)

In
progress

Prepared

Rs.73.53
crores
released
during FY
2019-20 till
FY 2023-
24.

Utilisation:
Rs.28.81
crore
(39%)

End-to-end
Paving of Roads -
4KM
Procurement of 2
Water Sprinklers -
20KM/day

C&D Waste
Collection
Centres - 5Nos.
Development of
Green spaces - 1
Lakh Plantation

Prepar
ed

92

Bahadu
rgarh

Not
initiated

Draft
prepared

Ballabg
arh

Not
initiated

It comes
under
Faridaba
d district
(CAP
Prepared
under
XVFC)

Bhiwani

Not
initiated

Draft
prepared

Charkhi
Dadri

Not
initiated

Draft
prepared

Dharuh
era

Not
initiated

Draft
prepared

Fatehab
ad

Not
initiated

1. Out of 5052
fuel based
industries in
NCR 4832
shifted to
approved
fuel &
remaining
220 closed

2. 7314 Lakh
MT of straw
managemen
t

3. Incentive to
farmers of
Rs. 1000/-
per acre for
crop residue
managemen
t.

4. Rs 7000/-
per acre for
crop
diversificatio

n
5. Rs 4000/-
per acre for
direct

157

83

249

Prepar
ed

68

243

Prepar

74

282

Prepar
ed

77

252

Prepar

87

174

131

73
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No.

State

City

Status of
source
apportion
ment
study

Sources of PM10

Status
of Clean
Air
Action
Plan

Release
of funds
and
utilisation
for
implemen
tation of
action
plan

Activities/measu
res taken to
improve air
quality

PM10
level

durin
gFY
2023-
24

PM
25
duri
ng
CcY
202

No. of
Days
where
AQlis
modera
te
(AQI<20
0)inCY
2023

14

20

21

22

23

24

Gurugra
m

Under
progress

Draft
prepared

Hisar

Not
initiated

Kaithal

Not
initiated

Karnal

Not
initiated

Draft
prepared

Kuruksh
etra

Not
initiated

Draft
prepared

Manesa
¢

Nol
initiated

Narnaul

Not
initiated

Draft
prepared

Panipat

under
progress

Draft
prepared

Rohtak

Not
initialed

Sirsa

Not
initiated

Sonipat

under
progress

Draft
prepared

14.

15.

16.

20.

21.

22.

seeding of
rice

Rs 500/- per
acre for
transport to
Gaushalas
Incentive for
Panchayat
for no fire
cases.
Regular IEC
activities
39%
reduction in
active fire
location
from 2022 to
2023.

ITMS is
operational
in the state
Incentives to
promote EV
1765 PUC
centres in
the state
Phase out to
diesel
rickshaw in
NCR district
of Haryana
by 2026.
Use of ASG,
dust
suppressant
s and water
mist for C&D
managemen
t

Transport of
C&D
material in
covered
material.
CTE/CTO
policy & EC
charges are
active in
state

18 no. of
DCMC cell
in the state

. 49 MRS

machines
Swachhta
app
complaint
reddressal
system
58.67%
legacy
waste
treated out
of 101 Lakh
MT.

Source
segregation
in 1259
ward out of
1259 wards
Total 86
malterial
recovery
facilities with

Prepar
ed

90

220

122

79

176

122

67

269

Prepar
ed

55

306

109

74

254

119

91

Prepar
ed

120

55

254

Prepar
ed

124

50

284

NM

82

269

97

50

264

Prepar
ed

162

46

147

6599
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Release No. of
of funds PM10 |PM |Days
Status of Status |and Activities/measu level (2.5 |where
S. source of Clean |utilisation Status |s duri |AQl is
State City apportion | Sources of PM10 Air for Fostaken o of durin |[ng |modera
No. ment Action |implemen |IMProve air GRAP |gFY [cY |te
study Plan  |tationof |TU¥ 2023- 202 |(AQI<20
action 24 2 0)inCY
plan 2023
the capacity
of 2589 TPD
23. 175TPD
waste to
composl
plant in
Rohtak, 150
TPDin
Karnal & 50
TPDin
Sirsa.
24. Door to door
collection in
45 ULBs.
25. 13 Clusters
for
integrated
solid waste
managemen
L are
working on
PPP model
covering 33
ULBs.
26. Comply on
directions of
DG set.
27. Green belt
target is
achieved by
71%
28. 14 districts
of NCR are
complying
GRAP.
Sources of PM10
(Winter):
Road dust &
construction soil, re-
suspended road
dust:17-24%,;
Transport: 12-15%
Industry: 21-22% Rs.3.11
waste burning: 14- crores
17% released
Secondary aerosols: during FY
Himachal |2299" | completed e l2:3(1§(_322% " lcnf\fgain“gn 01f P
macha omplete - -1nos. |Prepar
4 Pradesh g\:gfp (2022) Sources of PM2.6 Frepared 24, | Construction of ed 13146 263
(Winter): Pucca Roads
Road dust & Utilisation:
construction soil, re- Rs.2.66
suspended road crore
dust: 14%; (86%)
Transport: 14%
Industry: 22%
waste burning: 30%
Coal combustion/fly
ash: 8%
Secondary aerosol:
12%
Sources of PM10 Rs.69.09 |End-to-end
Dhanba . :
d Completed (Summer): crores Paving - 135428 Brapar
26 |Jharkhand Road dust & Prepared |released | Sgm. 130 |NM (143
(NCAP [(2022) . . ) . ed
- construction soil, re- during FY |Road Sweeping
City) suspended road 2019-20 till | Machines — 300
dust: 12%; FY 2023- |km/day (10
8
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Release No. of
of funds PM10 |PM |Days
Status of Status and Atviticsln eati level |2.5 |where
S. source of Clean |utilisation R Status (s duri |AQl is
State City apportion | Sources of PM10 Alr for Imnrave alt of durin [ng |modera
No. ment Action |implemen GRAP |g FY [CY |te
study Plan . |tation of  [JUaltY 2023- 202 |(AQI<20
action 24 2 0)InCY
plan 2023
Transport: 23% 24. mechanical
Industry: 12% sweepers)
waste burning: 5% Utilisation: | Installation of
Mining- 8%; Rs.64.98 [CAAQMS - 10
Residential/ crore Nos.
Domeslic- 17%, (94%) Bituminous Road
Agriculture-5%;, -16 Km
Secondary aerosol. Water Sprinkling
8% ; other-10% Machines - 300
Km/day (10
Sources of PM10 sprinkler
(Winter): machines)
Road dust & Construction of
conslruction soll, re- Eleclric
suspended road Crematoria - 2
dusl: 8%, nos.
Transport: 16% Development of
Industry. 11% green patches -
waste burning: 6% 2260 sqm.
Mining- 6%); Conslruction of
Residential/ playground at
Domeslic- 22%, various locations -
Agriculture-3%; 4nos.
Secondary aerosol:
13% ; other-15% C&D waste
processing plant-
Sources of PM2.5 under
(Summer): construclion
Transport: 30%
Industry: 11%
waste burning: 5%
Mining- 7%;
Residential/
Domestic- 23%;
Agriculture-2%;
Secondary aerosol:
16% ; other-6%
Sources of PM2.5
(Winter):
Transport: 21%
Industry: 17%
waste buming: 2%
Mining- 5%,
Residential/
Domeslic- 28%,
Agriculture-2%;
Secondary aerosol.
15% ; other-10%
End-to-end
Sources of PM10: Rs.193.79 | Paving - 29.8 KM
crores Mechanical
Dust-62.2%; .
Transport -13%; relgased Sweeping - 200
) ! . during FY | Km/Day
Construction -12.1%; 2019-20 till| Water Sprinkling -
Madhya Bhopal [Completed |waste buming -2.9% FY 2023- |440 Km/Day Prepar
27 (NCAP [(ARAI, Prepared . 110 |52 |328
Pradesh X 3 24, Creation of ed
City) Pune) Sources of PM2.5:
Dust-37.7%; . |Fodipatn-181Kn
. Utilisation: | Municipal Waste
Transport -29.3%, .
: . Rs.185.07 |Processing Plant -
Construction -7.6%,
waste buming -6.7% e b TPQ
(96%) Construction and
Demolition
Procession Plant -
9
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Release No. of
of funds PM10 |[PM |Days
Status of Status |and Activities/measu level |2.5 [where
S. source of Clean |utilisation S ken o Status (s duri |AQl is
State City apportion | Sources of PM10 Air for of durin [ng |modera
No. ment Action _|implemen |/TPFove alr GRAP [gFY [CY |te
study Plan - | tationiat. | ToaY 2023- | 202 |(AQI<20
action 24 2 0)inCY
plan 2023
100 TPD
Legacy Waste -
7.23 Lakh MT
remediated
Green Belt/ Road
Side Greening/
Dividers - 15 Km
Vertical Garden/
Parks/ Urban
Forest - 24.6 Ha
No. of events for
public awareness
- 180
End-to-end
Sources of PM10: i Paving - 18 Km
crores -
released Water Sprinkling -
Road Dust-889%; during FY 320 Km/day
vehicle-7%; Brick . | C&D Waste
) ) 2019-20 till .
Gwalior | Completed |kiln-2% FY 2023- Processing Plant - Prepar
28 (NCAP |(IIT, Prepared 24 50 TPD ed 130 |64 |276
City) Kanpur) Sources of PM2.5: : Vertical Garden/
Utilisation; | Parks! Urban
Road Dust-6% " |Forests - 6 Ha
Vehicle-22%; Brick Rs.8253 |E Venicle
kiln-4% ?!;?)ZZ) -C;larging Stations
Sources of PM10:
Road dust- 28%);
Transport: 16% -
Industry: 16%; Waste Rega4s | Vechanical Road
" Sweeping - 113.8
burning-15%; Coal crores
; KM
and fly ash-13%,; relgased Water Sprinkling -
Secondary aerosol: during FY 60Km
Navi 12% 2019-20 fill Greenbalt/ Road
29 Muvibai | Gomplated Prepared B 2029- side greening/ Prepar | g 50 |278
(NCAP ((2021) Sources of PM2.6 24. L ed
) . dividers - 33 KM
City) (Naw:2018): Procurement of E-
Road dust- 23%); Utilisation:
Transport: 19% Reggz |Duses -35 Nos.
Maharasht Industry: 13%; Coal crore e o svantisaor
ra and fly ash-12%: sea (92%) Public awareness
salt-11%; i, Nos:
Secondary aerosol:
22%
Water Sprinkling -
Ongoing 80 Km/day
Urban Forest -
jrers 0.01 Ha Prepar
30 (NCAP |(Complete - Prepared - . 111 |58 |[260
City) d by Dec. No. of E-buses - |ed
2024) 123 Nos.
No. of events -
209 Nos
Rs.7.95 End-to-end
Ongoing crores Paving - 8.6 Km
Byrnihat released |Water Sprinking - Brepar
31 |Meghalaya|(NCAP [(Complete - Prepared |during FY |40 Km/day 104 |60 (90
City) d by Dec. 2019-20 till| Greenbelt/ road ed
2024) FY 2023- |side greening/
24. divider - 1 Km
Urban Forest - 0.5
10
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Release No. of
of funds PM10 (PM |Days
Status of Status |and hE level |2.5 |where
LA Activities/measu 8
S source of Clean |utilisation e taksiet Status |s duri |AQl is
State City apportion | Sources of PM10 Air for i prevaale of durin [ng |modera
No. ment Action |Implemen 2 GRAP |g FY |CY |te
study Plan tationof |TUAlitY 2023- | 202 |(AQI<20
action 24 2 0)inCY
plan 2023
Ulilisation. |Heclare
Rs.3.17cro |Na. of events for
re (40%) | public awareness
- 10 nos
EI&SA Study - 1
No
Manual AQ
Station - 1 No.
Instrument for
monitoring of
stack emission - 1
No.
Monitoring of fuel
adulteration
through
inspection of
petrol pump etc.
End-to-end
pavement of
roads- 85 km
Greening of
Final Rs.73.25 |Urban spacés- 12
Source crores ha
Apportion released
ment (SA) during FY | Mechanical road
sy ;::::iiszfr is f2:3129022(f)i-““ i:}?:;;ﬂg e Prepar
32 (NCAP - Prepared 117 |51 |293
City) awailed 24 7 o ed
from Walter Sprinkling
Indian Utilisation: |on road- 20
Institute of Rs.72.66 [km/day
Technolog crore
y, Delhi (99%) Anti-smog gun-
0.2 km/day
Collection of C&D
waste- 60 TPD
End-to-end
Punjab pavement of
roads- 1.267 km
Greening of
;gzrce Sources of PM10: 22[1?4 E;ban shaces- 1
. Road Dust-60%,
Apportion ) released
. |ment Indqslnes—24%, during FY |Mechanical road
Mandi Vehicular-14%, ! .
Gobind study ‘of Other-2% 2019-20 till | sweeping— 25
a3 - Mandi Prepared FY 2023- |km/day Prepar 121 |72 l271
Gobindgar 24 ed
(NCAP Sources of PM2.5: oo
City) his Road Dust-37%, - Water Sprinkling
completed Ulilisation: |on road- 28
and Vehlcu!ar—SS%, Rs 3.7 KRy
submitted Indusmens-ZG%, crore
toCPCB |OTer e (66%) Anti-Smog Gun
Fogger- 0.1 km
Collection of
MSW waste- 37
TPD
Completed Sources of PM10 Rs 97 75 | End-to-end Pregar
34 Ludhian (2020) (_Summer): Prepared |crores pavement of od 157 |59 291
a Road dust & leleased roads- 114 km
construction soil, re- during FY | Greening of
11
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No.

State

City

Status of
source
apportion
ment
study

Sources of PM10

Status
of Clean
Air
Action
Plan

Release
of funds
and
utilisation
for
implemen
tation of
action
plan

Activities/measu
res taken to
improve air
quality

PM10
level
Status |s

of durin
GRAP |g FY
2023-
24

PM
2.5
duri
ng
(4
202

No. of
Days
where
AQlis
modera
te
(AQI<20
0)inCY
2023

(NCAP
City)

suspended road
dust: 23%;
Transport: 14%
Industry:33%
waste buming: 14%
Secondary aerosol:
12%; Other-4%

Sources of PM10
(post-monsoon):
Road dust &
construction soil, re-
suspended road
dust: 22%,
Transport: 13%
Industry: 32%
waste burning: 18%
Secondary aerosol:
11% ; other-4%

Sources of PM10
(winter): -

Road dust &
construction soil, re-
suspended road
dust: 24%,;
Transport: 16%
Industry:30%
waste burning: 11%
Secondary aerosol:
16%, Other-3%

Sources of PM2.56
(Summer):

Road dust &
construction sail, re-
suspended road
dust: 13%;
Transport: 15%
Industry:40%
waste burning: 17%
Secondary aerosol:
12%; Other-3%

Sources of PM2.5
(post-monsoon):
Road dust &
construction soil, re-
suspended road
dust: 13%,
Transport: 15%
Industry: 34%
waste bumning: 22%
Secondary aerosol:
11% ; other-5%

Sources of PM2.6
(winter):

Road dust &
construction sail, re-
suspended road
dust: 9%;
Transport: 23%
Industry:34%

waste burning: 13%

2019-20 till
FY 2023-
24,

Ulilisation:
Rs.88.81
crore
(90%)

Urban spaces-
26.5 ha

Mechanical road
sweeping- 60
km/day

Water Sprinkling
on road- 40
km/day

Collection of C&D
waste- 25 TPD

Anti-smog gun-
0.5 km/day

12
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Release No. of
of funds PM10 [PM |Days
Status of Status [and Activities/measu level |2.5 |where
S. source of Clean |utilisation e aken o Status (s duri |AQl is
State City apportion | Sources of PM10 Air fPr Improve al of durin |[ng |modera
No. ment Action |implemen GRAP g FY (CY |te
study Pian  |tationof |FUY 2023- 202 |(AQI<20
action 24 2 0)inCY
plan 2023
Secondary aerosol:
18%; Other-3%
Most of the Major
roads are end -to-
end paved,
6 no. of
Mechanical road
sweeping
machines are
working daily
Urban Green belt
is developed in
Fund not [the city
received
35 gathmd :ﬁ:aled - Src:pared under Door to door - 103 |38 (283
NCAP/XV |collection of
FC waste and
segregalion in
tipper
Mechanized Solid
wasle
management
syslem is
operating and all
efforts are being
made
for scientific
management of
legacy waste.
1. Endtoend
paving,
black-lopping
of roads and
footpath
work (60 Km)
2. Widening of
Final roads (55.36
report has 3 gm)
2 reen area
been Rs.107.47 development
received crores (186197
from T released
Sgm)
Jodhpur during FY X
Greening of
Kota and same 2019-20 ull waffic Prepar
36 |Rajasthan |(NCAP |shall be - Prepared |FY 2023- oTidoTS od 118 |60 (296
City) reviewed 24 - open are'as,
by expert Utilisation: .
commitlee Rs 93 garden,
3 comimunity
conslituted crote? places,
by the (874%) schools &
Stat housing
Board o iz
societies
(45.5 Sgm)
5 Enforcement
units (2 Nos.)
6. Removal of
dust/silt by
using
mechanical
sweepers (4
13
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State

City

Status of
source
apportion
ment
study

Sources of PM10

Status
of Clean
Air
Action
Plan

Release
of funds
and
utilisation
for
implemen
tation of
action
plan

Activities/measu
res taken to
improve air
quality

Status
of
GRAP

PM10
level

durin
gFY
2023-
24

2.5

ng
cYy

No. of

PM [Days

where

duri |AQl is

modera
te

202 | (AQI<20

0)inCY
2023

37

38

Nos., 30
Km/day)

7. Cleaning of
roads by
spraying of
waler (05
Anti smog
procured)

8. Development
of transfer
stations
(Fully
mechanized)

9. Identification
of road
stretch with
high dust
generation
(35 Km)

10 C&D wasle
plant (100
TPD)

11 Green area
developmant
under Nagar
Van Yojna-
32 Ha.

12 EV Buses-
100 nos. &
EV Charging
Slations- 30
Nos. under
(To be
procured &
DPR is under
progress)

13. Creation of
public
awareness
on pollution
source and
control
measures
(73 Nos.)

14. CAAQMS- 2
Nos

Bharatp
ur

Not
Initiated

City
Action
Plan is
under
progress
and
District
Environm
ent Plan
5]
prepared

166

102 |23

w

Bhiwadi

Not
Initialed

Not
prepared

501 industrial
units were
inspected and 11
industries were

193

220

14
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No.

State

City

Status of
source

apportion | Sources of PM10
ment
study

Status
of Clean
Air
Action
Plan

Release
of funds
and
utilisation
for
implemen
tation of
action
plan

Activities/measu
res taken to
improve air
quality

PM10
level

Status (s

of
GRAP

durin
g FY
2023-
24

PM
2.5
duri
ng
cYy
202

No. of
Days
where
AQl is
modera
te
(AQl<20
0)inCY
2023

40

41

42

43

44

1ssued closure
directions

352 out of 386
industrial units
switched over to
cleaner
fuels/approved
fuels. Remaining
34 units were
closed.

PNG supply was
made available in
all industrial
areas

445 inspections of
C&D siles have
been carried out
and an
environmental
compensation of
Rs.3,82,000/- was
levied over 80
C4&D sites for
non-conformities

Mechanical
sweeping of
roads: 15.5km

Waler sprinkling
with 15 tankers:
75 knm/day

04 anti-smog
guns were set up
at hospital and 3
C&D sites to
suppress road
dust

Bikaner

Not
Iniiated

Not
prepared

188

NA

222

Bundi

Not
Imtiated

Not
prepared

137

NA

182

Churu

Not
Initiated

Not
prepared

119

Dausa

Not
Initiated

Not
prepared

166

NA

245

Hanum
angarh

Not
Initiated

Not
prepared

217

187

Jhunjhu
nu

Not
Initiated

Not
prepared

137

NA

187

15
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Release No. of
of funds PM10 [PM [Days
Status of Status |and Activities/measu level (2.5 |where
S. source of Clean |utilisation Cix takenito Status |s duri |AQl is
State City apportion | Sources of PM10 Air for improve:als of durin [ng |modera
No. ment Action [implemen . GRAP (g FY |CY |[te
study Plan |tationof |TU¥ 2023- 202 |(AQI<20
action 24 2 0)inCY
plan 2023
Sn
45 Gangan | - Nat - 236 |NA [167
agar Initiated prepared
a6 Tonk [N - i . - 162 [NA [219
Initiated prepared
PM10:
Mixed combustion
(23 6%),
Resuspended Dust |
(24 4%),
Resuspended Dust I} End-to-end
(24.8%), Secondary paving of roads -
formation (11.9%), 335.33 KM
i 5 ;
Vehicular (6.9%), Rs.153 .42 Greening of traffic
Copper smelter crores carridors, open
(4.7%), Bnck ralbaead areas, etc. - 1.66
processing (3.5%), sq.km.
Mixed metal Surig FY Regular
bagish processing (0.9%) 201920 til} o 1o ction
47 - Campleted Prepared FY20RS: segregation and Frepar 163 |87 |232
(NCAP |(2022) PM2.5: 24, = ) ed
City) .6: scientific disposal
Mixed combustion Utilisation: of waste - 1723
(17.62%), g : ':';’6"’7"1 TPD
Resuspended Dust | chre ' Immediate lifting
13.63%), of solid waste
:Tzesusp:)nded Dust Il (89%) generated from
(10.35%), Secondary desilting and
formation (20.57%), cleaning of
Vehicular (21.99%), municipal drains
Copper smelter
(3.85%), Brick
processing (9.29%),
Mixed metal
Uttar processing (4.70%)
Pradesh
PM10:
Construction and CAAQMS - 1 No
Demolition (1.8%), Enforcement
Hotels, Restaurants , Units - 1 No.
GHs & BHs (1.3%), Crealion of public
MSW Burning awareness on
Ongoing  [(0.5%), Road Dust pollution source
(To be (71.7%), Domestic Rs.11.08 and control
completed |(3.1%), Industries cro-res' measures - 20
by March, |[(3.0%), Industrial DG eleEsEd No
2025); Sets (0.0%), End-to-end
Hospitals (0.0%), during FY paving of roads -
; : & Eia 2019-20 ill
Jhansi |Report on |Vehicular (18.5%), FY 2023- 8.73 KM Brapiar
48 (NCAP |"Rapid Brick kilns (0.0%), Prepared 24 Regular cleaning od 87 47 1338
City) Study of  [Power plant (0.0%), ' of street surfaces
Source Unauthorized .. .. |and spraying of
Apportion | Industries (0.0%) Utfisetion; water to suppress
ment and |Open area (6 0%') ks dust - 20KM/day
Carrying | Hot Mix Plants ?g;:?) Greening of traffic
Capacity" |(0.0%) = corridors, open
received areas, efc. - 2.02
PM2.5: Ha
Construction and Crematorium
Demolition (1.1%), (Installation work
Hotels, Restaurants, of cyclone
GHs & BHs (1.8%), separator) - 1 No
MSW Burning
(0.9%), Road Dust
16
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Release No. of
of funds PM10 {PM |Days
Status of Status and Activities/measii level |2.5 |where
S. source of Clean | utilisation Status |s duri |AQl is
State City apportion | Sources of PM10 Air for res taken to of durin |ng [modera
No. ment Action |implemen lmpr'ove s GRAP |g FY |CY |te
study Plan  |tationof | IUoltY 2023- (202 |(AQI<20
action 24 2 0)inCY
plan 2023
(43.6%), Domestic
(6.4%), Industries
(1.9%), Industnal DG
Sets (0.0%),
Hospitals (0.0%),
Vehicular (44.3%),
Brick kilns (0.0%),
Power plant (0.0%),
Unauthorized
Industries (0.0%),
Open area (0.0%),
Hot Mix Plants
(0.0%)
PM10:
Construction and
Demolition (5.6%), CAAQMS - 1 No.
Hotels, Restaurants | Enforcement
GHs & BHs (0.7%), Units - 1 No.
MSW Burning Remove road
(0.7%), Road Dust dusvsilt regularly
(77 8%), Domestic by using
(7 2%), Industries mechanical
(3.9%), Industrial DG sweepers -
Sets (0.0%), 10KM/Day
Hospitals (0.0%), Regular cleaning
Vehicular (4.2%), of street surfaces
Brick kilns (0.0%), and spraying of
Ongoing | Power plant (0.0%), Rs 18.37 walter to suppress
(to be Unauthorized Cm’]_es' dust
completed |Industries (0.0%), End-to-end
- released
by March, |Open area (0.0%), during FY paving of roads -
2025), Hot Mix Plants 10 Km/Day
2019-20 till - .
Khurja (0.0%) FY 2023- Providing organic Prepar
49 (NCAP |Report on Prepared 24 waste compost ad 97 62 |293
City) "Rapid PM2.6: ’ machines,
Study of | Consltruction and ... |decentralization of
505 . Ulilisation: "
Source Demolition (3.9%), processing of
Apportion |Hotels, Reslaurants, Rs_?z.aa waste, etc. - 19
mentand |GHs & BHs (1.0%), clore Units
Carrying  [MSW Burning (70%) Creation of public
Capacity" |(1.4%), Road Dust awareness on
received |(54.7%), Domaestic pollution source
(16.5%), Industries and control
(10.8%), Industrial measures - 20
DG Sets (0.1%), Nos.
Hospitals (0.0%), Synchronize
Vehicular (11.6%), traffic
Brick kilns (0.0%), movements/Introd
Power plant (0.0%), uce intelligent
Unauthorized traffic system
Industres (0.0%), (ITS) for lane-
Open area (0.0%), driving - 4 Nos.
Hot Mix Plants
(0.0%)
PM10: Rs.402.82 | CAAQMS - 2 Nos.
Transpoit (5.9%), crores End-to-end
Luckno |Completed [ Road Dust Re- released |paving of roads -
w (under suspension (85.7%), during FY 560 Km Prepar
= (NCAP |Pser DG sets (004%), | P2 1501920 til| Greening of uaffic [ed | >4 |83 |316
City) Review) Residential sector FY 2023- |corndors, open
(0.04%), Refuse 24 areas, elc. - 85.5
Burning (0.01%), Ha
Hotels & Restaurants Utilisation: [ Human Cremation
17
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No.

State

City

Status of
source
apportion
ment
study

Sources of PM10

Status
of Clean
Air
Action
Plan

Release
of funds
and
utilisation
for
implemen
tation of
action
plan

Activities/measu
res taken to
improve alr
quality

of
GRAP

level

Status |s

durin
gFY

24

PM10

2023-

du
ng

No. of

PM [Days
2.5 |where

ri|AQlis
modera

CY |[te
202 |(AQI<20

0)inCY
2023

51

(0.02%), Crematoria
(0.2%), Construction
(5.5%), Landfills
(0.10%), Aviation
(0.02%), Industry
(2.6%)

PM2.5:

Transport (19.8%),
Road Dust Re-
suspension (72.2%),
DG sets (0.1%),
Residential sector
(0.0%), Refuse
Burning (0.0%),

Hotels & Restaurants

{0 0%), Crematoria
(0.4%), Construction
(3.3%), Landfills
(0.2%), Avialion
(0.0%), Industry
(4.0%)

Rs.329.87
crore
(82%)

- 4 Nos

Regular cleaning
of street surfaces
and spraying of
water to suppress
dust.- 80 Km/day
Remove road
dust/silt regularly
by using
mechanical
sweepers - 130
Km/day

Noida
(NCAP
Cily)

Ongoing
(to be
completed
by
December
, 2025),

Report on
"Rapid
Study of
Source
Apportion
ment and
Carrying
Capacity"
received

PM10:

Conslruction and
Demolition (6 G%),
Hotels, Restaurants,
GHs & BHs (2.3%),
MSW Burning
(0.4%), Road Dust
(62.2%), Domestic
(1.9%), Industries
(1.0%), Industrial DG
Sets (0.1%),
Hospitals (0.0%),
Vehicular (25.6%),
Brick kilns (0.0%),
Power plant (0.0%),
Unauthorized
Industries (0.0%),
Open area (0.0%),
Hot Mix Plants
(0.0%)

PM2.5:
Construction and
Demolition (3.5%),
Hotels, Restaurants,
GHs & BHs (2.9%),
MSW Burning
(0.6%), Road Dust
(33.1%), Domestic
(3.8%), Industries
(2.19%), Industrial DG
Sets (0.2%),
Hospitals (0.0%),
Vehicular (53 7%),
Brick kilns (0.0%),
Power plant (0.0%),
Unauthorized
Industries (0.0%),
Open area (0.0%),
Hot Mix Plants
(0.0%)

Prepared

Rs.30.89
crores
released
during FY
2019-20 till
FY 2023-
24

Utilisation:
Rs.3.4
crore
(11%)

4 Nos. of
Mechanical Road
sweepers
deployed - 340
Km/day

10 Nos of waler
sprinklers
deployed - 20
Km/day

Prepar
ad

80

226
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Release No. of
of funds PM10 [PM |Days
Status of Status |and Activities/measu level (2.5 |where
S. source of Clean |utilisation T Status |s duri |AQl is
State City apportion |Sources of PM10 Air for i i of durin |ng |modera
No. ment Action |Implemen mprove,air GRAP [g FY |CY |te
study Plan  |tationof |3UeM 2023- 202 |(AQI<20
action 24 2 0)inCY
plan 2023
City
Action
Plan has
been
52 Bulands [ Not p— . B Prepar 226 |73 |283
hahr Initiated ) ed
as per
direction
s of
CPCB
City
Aclion
Plan has
- Gieater [Not t_)aen ) Prepar
3 Noida |initiated prepared ) } ed 162 |80 187
as per
direction
s of
CPCB
2. The CPCB is directed to ascertain and disclose the current status of

the source apportionment studies in the cities mentioned in the above

Chart where it was not completed till the date of filing of the affidavit of the

MoEF&CC.

3.

The CPCB will take appropriate action/issue appropriate directions

to ensure that source apportioninent studies are completed in all the cities

mentioned in the above Chart. Let the report be filed by the CPCB within

three weeks. The CPCB will also ascertain how many cities out of 53 have

revised their city action plan based upon the source apportionment studies

and will ascertain the progress of implementation of the city action plan in

the above cities.

4.

List on 04.09.2025.

Prakash Shrivastava, CP
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Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

July 29, 2025

Original Application Nos. 687/2023,
1228/2024, 646/2024
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